Boulevard Road, Near Laiit Grand Palace, Srinagar —
190001 TelFax Mo: (194-2501069

Manda - Hills (Near Ashoka Hotel) Jammu — 180005,

Tele/Fax (1191-2572570

8GO0

GOVERNMENT OF JAMMU & KASHMIR
OFFICE OF THE PR. CHIEF CONSERVATOR OF FORESTS (WILDLIFE)/
CHIEF WILDLIFE WARDEN

The Consultant (Judicial),
Hon’ble National Green Tribunal (P.B)
New Delhi.

No: CWW-Legal/2023-24/1412-\5 Dated: 16 -02-2024

Subject:  Hon’ble NGT Notice dt: 15-12-2023 in OA No: 538/2023 titled “Gypsum
Jam: Rampant mining troubles Kashmir villages”.

Reference: IHon’ble NGT email Dated: 16-12-2023.

Sir,

In compliance to the Hon’ble National Green Tribunal Notice dated:
15-12-2023 in OA No: 538/2023 titled “Gypsum Jam: Rampant mining troubles
Kashmir villages™ kindly find enclosed herewith the factual report w.r.t Department of
Wildlife Protection, J&K Government.

The factual report may kindly be taken on record and placed before the
Hon’ble NGT (PB) for consideration please.

Yours Faithfully, \
Encl: (As above)

(Rashi
Regional Wildlife
Headquarters

Copy to the:
1. Sh. G.M. Kawoosa, Additional Standing Counsel for J&K Govt. in the Hon’ble
NGT matters in New Delhi for information and necessary action.
2. Regional Wildlife Warden Kashmir.
3. Private Secretary to Financial Commissioner (Additional Chief Secretary) Forest,
Ecology & Environment Department, Civil Secretariat for kind information of
the Worthy Financial Commissioner (ACS).
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Subject: Report of Department of Wildlife Protection, Jammu and
Kashmir Government w.r.t. Gypsum Jam: Rampant Mining troubles
Kashmir villages”

That, Hon'ble NGT notice dt: 15-12-2023 along with order dated
06/12/2023 as well as copy of the petition in original application No:
538/2023 In Re-News Item Titled Gypsum Jam: Rampant Mining troubles
Kashmir villages” appearing in village square dated 20/08/2023 for perusal
and necessary action.

That vide SROs 150, dated: 19.03.1987, Lachipora has been declared as
Wildlife Sanctuary, the limits and boundaries as mentioned in the
notification are given as under:

a) North - Kakau Forest of Langate Forest Division.

b) South - Maidan Forest.

c) South East - River Jehlum, Baramulla-Uri Road and village
Chandanwari.

d) West - Pass-Garajagali and Maidan Forest and Cease-fire line.

e) East - Dogi pahar peak, Bagna and Limber Forests.

Further, the map annexed to this notification clearly shows the natural
features within the ambit of this notification. Copy of the Notification
enclosed as Annexure-1.

That, Ministry of Environment, Forest and Climate Change, Government of
India vide Notification S.0. 1330(E) dated 25.03.2022 has notified Eco-
sensitive zone around Lachipora Wildlife Sanctuary alongwith Limber
Wildlife Sanctuary and Kazinag National Park. Copy of the Notification
enclosed as Annexure-2.

That, in compliance to the order dated 09.02.2023 of the Hon'ble High
Court of Jammu and Kashmir & Ladakh in the matter Tower Chemicals
WP(C) No.2649, CM No.6675/2022 the process of demarcation of Lachipora
Wildlife Sanctuary has been completed jointly by Forest Demarcation
Division, Wildlife Division North and Revenue authorities. Report enclosed
as Annexure- 3a & 3b

That, as per the demarcation report 14 number of mine sites are operating
in the vicinity of the Lachipora Wildlife Sanctuary. The location of each mine
site has been plotted on the Map showing distance of each site from the
notified and demarcated boundaries of Lachipora Wildlife Sanctuary, Extent
of Eco-sensitive zone limits and prohibited zone of 1 km. Map enclosed as
Annexure-4,

That, vide communication No: WLW(N)/Estt/2023-24/2110-11 dt: 22-01-

2024 copy enclosed as Annexure-5 Wildlife Department has apprised
Deputy Commissioner Baramulla regarding the order passed by the Hon'ble

GA)/'
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Supreme Court of India, dated 06.06.2022 in IA No.1000 of 2003 and allied
IAs in WP(C) No.202 of 1995 titled T. N Godavaraman Vs Union of India and
Ors followed by a modification issued vide Order dated 26.04.2023 to the
extent that commercial mining shall continue to be a prohibited activity in
the wildlife area, in the Eco-sensitive zone and within 1 km buffer from the
boundary of any National Park or Wildlife Sanctuary and further necessary
action to be taken in this regard.

That, order dated 09.02.2023 of the Hon'ble High Court of Jammu and
Kashmir & Ladakh in the matter Tower Chemicals WP(C) No.2649, CM
No.6675/2022 Para 10 states as under:

"It is made clear that in case after said demarcation the mines of the
petitioners are found to be situated within the prohibited zone/s, the
respondents shall forthwith stop the petitioners from carrying out the said
mining activities".

That, the status of each mining unit with respect to the boundaries of
Lachipora WLS, ESZ Limits and 1 Km Buffer is enclosed as Annexure 6.

That, District Magistrate, Baramullah vide Order issued under endorsement
NO: DCB/SQ/Mining/7064-70 dated:10/02/2024 has ordered that the
mining activity in all the 15 mining units operating in sub-division Uri
around Lachipora Wildlife Sanctuary to be stopped forthwith. Copy of the
order of the District Magistrate is enclosed as an Annexure-7.

Hence the report may be taken on record\and placed before the Hon'ble
NGT(PB) for consideration please.
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P‘MWU“-‘M

GOVREMENT OF JAMMU AND KASHMIR
CIVIL SECTT. FOREST DEPARTMENT
(WILDLIFE PROTECTION)

NOTIFICATION
Jammu L1987

SRO 150:- whereas, it appears to the Govt. that the areas specified in Annexure “A “ 1o this

notification, has adequate ecological . faunal, floral , geomorphological significance for purposes
of protecting, propagating and developing wildlife or its environment.

New therefore. in exercise of the powers conferred by Section 17 of the Jammu & Kashmir
Wildlife (Protection) Act, 1978, the Government hereby declare the said area as Sanctuary,

By order of the Government of Jammu & Kashmir.

Sd:-
N.R Gupta
Secretary to Government

No:- 784 /WL/San/Lachipora /87 Dated :- 19.03.1987.

Copy for information and necessary action to the:-

1. Secretary to Government, Law Department.
2. Secretary to Government, Revenue Department.
3. Chief Wildlife Warden, Jammu& Kashmir Govt.
4. Deputy Commissioner of the concerned District.
5. Manager Government press for favour of publication in Govt. Gazette.
6. Stock File.
Sd/-
(Hamid-ullah
Deputy Secretary to Govt.
Forest Department.
1
TRUE COPY

dlife Warden
North Kashmir Divisic

J Sopore
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Annexure “A” to SRO 150, Dated: 19-03-1987

Status-Survey Report of Proposed

Lachipora Wildlife Sanctuary, Uri
For the

Markhor (Capra falconeri)

Department of Wildlife Protection
Jammu & Kashmir

valldlife vidiue
North Kashmir Divisicn
Sopore

o ey
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STATUS SURVEY REPORT OF PROPOSED LACHIPORA WILDLIFE SANCTUARY
URI for the Markhor (Capra falconeri)

Nomenclature:-
Katha Nilnag is a big catchment with eleven villages therein and Lachipora
being the big and popular village, as it has been named afier the said village.

Situation: - It is situated at about 83 Kms from Srinagar district to the west. The proposed area

occupies the right bank of the river Jhelum, It drains in the said river near the village of
Chanawari lying on the opposite bank of the river.

Boundaries:-
North Kakau Forest of Langate Forest Division.
South--—-—eemeeee e --- Maidan Forest
South East--------------River Jehlum, Baramulla —Uri road and village

Chananwari.

West Pass-Garaja gali and Maidan forest and Cease-fire line
East------eeeeeeeeeeeee--Dogi Pathar peack, Bagna and Limber Forests.

Area:-

The total area of the proposed Wildlife Sanctuary is about 80 Sq.Kms and includes

the whole water catchment Zone of the said nalla .1t is represented on the G.T sheet No:- 43 J/3 &
43/--

Climate:-

All the four seasons are well marked .The low-lying Western area of the Jhelum
valley experiences the same intensity of heat as that of the Punjab plains in the month of July
~August and part of September , where as the high elevated areas above 3,300 m (11,000 Ft) have
an alpine temperature and the climate varies from place to place between these two extremes
.Thus the altitude variation bear a great influence on the climate conditions from place to place in
the division

From Buniyar downward to Uri the precipitation occurs more or less in the shape of
mOonsoon rains.

Configuration:-
The topography is conspicuously sloppy mountainous and broken by the big

rocky clips. The fields are thrown into number of unaccessible indulations enclosing narrow
gulleys (Nars) along the upper reaches

Approach:

The area is very easily accessible being well connected to Baramulla- Uri National
highway at Chananwari by a foot bridge in south east.

TRUE COPY

North Kashmir Division
Sopore
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Moreover, a metalled road has been proposed to be constructed up to Lachipora village
and will be connected with the main road (Baramulla-Uri) road via bridge near Gingal

Rights:-

Eleven villages fall in the catchment Zone of the proposed area. The inhabitants have
their fields and orchards in the catchment of the nalla. Moreover, they indulge in the collection of
fire wood, fodder (grass and twings of the horse chestnut trees) .The locals enjoy the concession
of taking their live stock to the proposed area for grazing, besides this the bakerwals from Rajouri
and Poonch do take their live stock to the upper reaches ( i.c Demarcated Game Reserve)of the
area for grazing.

The population of 6.905 and the permanent live stock of 5,167 present in the entire
catchment of the proposed area as per the census figures of 1980-81 of the Revenue Department
has been estimated.

Vegetations:-

Gen. vegetation:- The area exhibits varied floral types manifested by habitat form and
density of dominant species and controlled by a number of factors including habitat conditions
exposure .altitude and above all the biotic interference. About Sixty percent of the forest area
constitutes of Isodon Spp. cover and the rest of the woody vegetation comprises about 90% of the
Coniferous species like Deodar (Cedrus deodara), Kail (Pinus griffithii). Fir, (Abies pindrow
with sprinkling of spores (Picea simithiana ) and Yew (Taxus baccata)

The vegetational complex could be resolved into a number of distinet types.

l.  Blue Pine Zone :-

(1,630 to 2,500 fi) it is formed of a pure cover of Kail stands (Pinus griffithii) and is
usually mixed at few places e,g. at the mouth of Malangan Nallah with scattered stands
of Deodar (Cedrus deodara) and at higher reaches with the individuals of Fir (Abies
pindrow) and spruce (Picea simithiana ).

The main broad-leaved associates are Acer spp. Aesculus indica. Juglans regia and
Betula utilis spp. etc.

The undergrowth consists of Indigofera hetarantha, Viburnum spp. and sprinkling
of Isodon spp., Rosa spp. and Lonicera spp. The Herbaceous ground cover is very rich
and consists mainly of =-=--es —eeeeeeees . Sambucus spp., Polygonum spp., Rumex spp.,
Pteridium spp., Adiantum spp. etc.

It dominates the grooves, sheltered pockets and casier steeped southern slopes.

2. Deodar Zone :-
The Deodar forms almost pure crop in the comp. 09 of the catchment. It is mixed
with the isolated individuals of the Kail stands. The under story is mainly composed of
Viburnum spp., Isodon spp., Cratacgus spp., Rubus spp. and congregating of Deodar.

3.  Silver Fir Forest:-
This zone is chiefly composed of Himalayan Silver Fir (Abies pindrow) and
Spurce and Kail fairly mixed with Fir at higher reaches., The main broad-leaved

TRUE COPY

idlife’'Warden
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associates are Juglans regia, Acer spp., —--=----- indica at low altitudes and Betula utilis
at higher altitudes.
The under growth includes Skimmia, Inula, Viburnum spp. and sparsely Rosa

webbiana.
The biotope is virtually distributed along the steeps and dry slopes up to 1100 fi

4.  Birch Forest:

Forest community dominated by Betula utilis stand out at some places generally at
low altitudes isolated stands of Acer spp, Abies pindrow do mix with it. Sparse shrub
cover comes into composition with it includes patches of Juniperus spp.. Rhododendron

spp. and Viburnum spp. This cover is distributed in gulleys (nars).

5. Horse Chest Nut Zone:

This cover abounds chiefly Aesrulus indica mixed with the scattered individuals
of Juglan regia and Acer Spp. It is richly supported by scrubby layer of Surbaria
tomentosa, Viburnum Spp., Rosa webbiana and Aeculus indica. It supports a rich
herbaceous cover of Adiantum Spp., Rumex patentia.

This biotopie occupies the gentle shady slopes and galleys.

6. Isodon Scrub:

The pure crop of Isodon Spp is distributed along the exposed and low lying
ridges. It is mixed at places with the scattered stands of Kail trees. Its other associates
are Viburnum (along the shady drains), Spirea spp, Rubus spp, and Cantuneastor spp,
The ground cover mainly constitutes of Artemesia spp.. Dryopteris spp.etc.

7. Savana Scrub:

A pure tall un-identified coarse grass cover mixed with isolated individuals of
Kail trees (Pinus griffithii). It is luxuriantly accompanied with under story e.g.
Indigofora hetercaptha and sparse cover of Rosa webbiana and Rubus spp..
This association is virtually restricted in the forests clearings and exposed slopes.

8. Alpine Pasture:
This zone appears from the upper most limits of the fir zone in the form of vast pasture
lands viz “margs”. The vegetation comprises stunted trees of birch (Batula utilils)
Juniperous spp., Patches and individuals of Rhododendron spp

The ground flora includes chrysanthemum leucanthenum. Indula spp,
Caltha palontris, Primula spp, Potertilla spp, Carydlls spp, Anemouns spp, Mysotis spp,
Polygenum spp ete.

TRUE COPY
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Animal Population
Name of the Animals

Presbytis entellus Common
Himalayan Langoor

Macaca mulatta -do-
Rhesus Macaque
Selenoretos thibetanus Occasional

Himalayan Black Bear

Ursus arctos Rare
Himalayan Brown Bear

Panthera pardus -do-
Leopard Or Panther

Felis bengalensis -do-
Leopard cat

Vulpes vulpes
Red Fox Occasional

Martes flavigula
Himalayan Yellow Throated Martin -do-

Ochoteus royeli (Ogilley)
Himalayan Mouse hare ~-do-

Foglaucomys fimbriatus Common
Kashmir Flying Squirrel

Capra falconeri
Markhor Common

Moschus crysogater
Himalayan Musk Deer rare

Wi arde~
}' North Kashmir Divis
Soporg

S
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Avi-fauna:
The birds of this proposed area are:

(Gyps himalayensis), Egyptian Vulture. Kestrel (Falco tinnunnculus), Shikra (Accipiter badius),

Monal Pheasant (Lophophorus impejanus), Chakur (Alectoris chukar), Koklass (Pucrasia

macrolopha), Cheer Scally-bellied Green Woodpecker (Picus squamatus), Kashmir Pied

Woodpecker (Dendrocopos himalayensis)

Recommendations:

The area is harbouring the rare and threatened animals like Markhor, Musk Deer
and Leopard and Pheasants like Monal, Koklass, Chakore and reportedly Ram Chakore and
_..Markhor the majestic wild goat is distributed in a few corners of Uri and Shopian areas in
Kashmir valley .The numbers of the Markhor and colorful pheasants is drastically going down.
Moreoover, these pheasants are dwindling in number in the Himalayan belt. Many measures have
been taken by the World Pheasant Association to protect the Himalayan pheasants.

So the precious potential of the rare and endangered animals and pheasants it has
added considerably to the importance of development of the area into a sanctuary. To cater the
long term interest of Wild animals and pheasants - - - - - threatened by the indiscriminate---
.construction, heavy incidents of illicit poaching ,threatening their security of food and shelter.

Keeping the above facts and figures into consideration the proposed area is
recommended to be notified as Wildlife Sanctuary under section 17 of Jammu and Kashmir
Wildlife (Protection) Act of 1978.

Map: |
A detailed map of the catchment is enclosed for ready reference. I
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FAETETCT
EXTRAORDINARY
I 11— 3—37-97F (ii)
PART II—Section 3—Sub-section (ii)

grierETT & yerfera
PUBLISHED BY AUTHORITY

|, 1288) 7% Reelt, goaTe, AT 25, 202247 4, 1944
No. 1288] NEW DELHI, FRIDAY, MARCH 25, 2022/CHAITRA 4, 1944

a3 7 Serarg afEd s wEaey

EICEEE
T 2=, 25 71, 2022

LA 1330(H). —ITET ATAHFAT AT F AT, AFTHTIT F WL FLHE F GATIIN, A AT
ST T, WA Fit fhREEr |5 #2180 (), AT 7 97, 2024, ZT wE #t T off
s oar wsft =it &, Rt saf gwwnf3a g it saraar 4t 39 arta 9, st 3% afisgsar 1
AATd2 FOd aTel T 1 A4t S #1 Iueey 797 A 7 ff, 7 B fr @@ty F faw ara @
CEIEECIEERE R

AT, 37 I ATAHAAT T AATFY F T TS0 K wfdwt war #7v AT 8 5, 2021, v

IUA=YT FT T TE o

A, I ATE AITAT F A ARGAT A oA T Oy At i qanat w e
ST e A= @ o,

AR, FATT T ST, S gersfta s S AT aesta aearey, sefiT i,
STRL-FHTT § 128,77 A9 A= domer # et gar 2;

2029 GlI/2022 (1
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THE GAZETTE OF INDIA : EXTRAORDINARY [PART TI—SEC. 3(ii)]

o

s, Frfommr andiar s, e 89.00 =7 freimdfizs =1 & onfirer 2, S & e G
T 2, 18 fEaw, 2007 Fi aftrgaen dear w1 e 425 g it same ¥ = § atimfe G
AT B AT FFAStrA srerAreny # 12 79 e & o vt e w2, gt sy
= F HLf A e 167 avva 19 W 1987w AT Fersia sy F = # sttt fn
w1 2, fSred 80.00 77 Feirfier 1 dar anfire 2 feq 52.23 7 iz 1 onfirer 7 3 warrg a0
BT 27.77 % farftzr e F1 w1l o A @it #v ¥ o aesfa swar F =7 F
siterf= far o &, R s, s 150 e 19 w1 1987 1T s fm w2
stasia A7 w=el SA-fAfAgar zeia gu aad wgeAt v frmma awwr 26w 1z g f gae
HTATT (FUT HoAhia) i wanfas et wen o (qrep grog) 6 st framaw sien & 9
¥ for st s 21 A G wFt G, geft zoiw, AR, wiRaty R, st v ol
& forT wr= sraeame gB e AT 2

ML, a7 #1 q-arpfa B o vaermEtas a7 Furd g 6 didror fifaee fF amreeiE
ATEATT FT AT T FAT 2 A7 AT 79 F w9, steured qrat F 209y °rq F 42 o7 a9 F GG
fer serstiar s & wardt Jvaor, gear s aga7 wadq #1 s G T
|G F AT AT A0 F anfuer F a #F aweafa wslEar f @fygar $37 dEEw (FEer d7mm),
Wit (wisfe SrgEEaa), = (7Eaa aedtaar), w7 (vfEr fie), om (hfar
feadisrn, & wwaz (Tapgy 2RF), AT (FUTE W), T FrEEA, a7 32,

iz, T ST T (7988) BT S - FOHIT WY TAGT T TG SHiAT T ATHAT
fEmTaa 514 %S9 -atas AT oia F 7909 o 81 A= T =91 # #2 wentaar £ gufafy
strasiq sttaq fafire 21 Sftasiq dea 3= dferfes frasg 5 ararama off o aifrizer sfrasiq % s
Hay Ty &, ST WEIT STE qe g 7 dg9d G4 397 2

A, &7 & g9, THTTT AT FEITT AFerg yArfIAr F F27 B AT F1e W (37T
PrderTe), Rweam areq qvq (IvEE drderd gardforad), AgA (9T gegE), g fawdt
(FzsrATz =T i), st et (Ffamr s, vz st (=97 g=9m), B (3 st
- AT A (F722% BoaTfAqery), WIS AAAT (GE2e7 FTF273%7), AT "dr (Fediwr 7F397),
fGweraa 4 W (FEfass soe), {99 TwE (@EET gengn), Rewsa a awa @geeEey
BT A9 (79 FE174), 917 Gren fazdl (s fediazg) @ 2,
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[T [—aT2 3(ii)] TTEA T TS0 . FHATHTIOT 3

i, AT T 3Ee, AT Fersita auETey, AR aRrsiE seaEer § gieEt 41 120
SSATTAAT FT AT & ST AT 36 FAT A1 AtAfAfiem wwar &1 e F ard s aveft wfergt 1 g wonfaat
fFaaa fwia (G Barmzafam), asvzz fg rizg arazy), ofem ams @
FarairEad) 7 diav (F23aw Fifea), Revmm qma  (FrEreed sFarTe), TEAany daw
(FFIT FIFTIATE), AL ACHEL (AFFT FAAgH=rzy), Aer A (mwegiEed
RRIEIFH), -2 TAL CATEHAT (FIATFHTIT FFA1147), F9H q2199 (g7 F7137), 7% T8
(35417 35 st 2,

3z, AT e TETE, dE gestta saaron, ST gesttE s F =1 99 % ae
71, Forrr faame otz Ao 2o afiesmar %t 1 & Bt # 5 ofRafEdy, ot s 3o
fafaaar % 3f2 & mrfafad @3dt Sim F =7 F fem v sefom #war aqr 39 whfRafad @38
ST/ TN AT T2 6 Aforat 5 s=rer a9r st 51 wfafig s sravas 2

qq: A4, Featd ATH, FAtaTy (Fven) o, 1986 F e 5 % suftew (3) F "va afsa watasm
(sreron) srfarfaw, 1986 (1986 #1 29) (5 o siftrg=ar # za warg e afafaaw w2y 747 3) i
1T 3 AT ITLTIT (1) TAT I (2) F &2 (v) 07 &L (xiv) UF ITLTIT (3) F 5T T2 af2671 F1 7707
FAATOT A HHT F AT A7 0 (970) T 5 FrerdtEr g #r wifvan oty s, e et
TAATT, AT aeasita yaareor F mivfafadt a3 om (B gt 209 voarg wifRafaefy aad
ST F2T T 8) F =7 F stferfa w21 2, S fawor Frargam 2, a9iq -

g Rafadt @adt siw 1 R s (1) oifiRafad @58 = F71 Bear s o =,
AT AT AFATTI, FAHTT FgSid Aageg K1 #w01 F =219 A7 0 (970) 7 5 ez & arg
69.97 = fFemiier a% fRwga 21 areafas Fermor wan $i sufRaf F s s g afdagi F o
aferw div Iee-atam faar i & mirfafad @9d s a1 g fwae & At Rear (femfieen) &

R T (Frerdie)
TAT 1.5
ERECCl 1.5
] 0.05
aferrad 5.0
aferr 0.05
zfaror-afsr 0.05
fery 0.00
I 0.00

(2) FfmTT T =, SrET TS AT, ST s awarT s eas mhfRgEd
HaAt St i #frar #7 Fravor IqrEy - F =7 F F9v 2

(3) #HFrar Frawor s spariart v Jertaet F avg wifRafadr 93 st w7 Swifra w0 go sl
T I, AT AR SRITg, THET g AT F AT Iqray-is, Iurag-iE,
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Bl THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

T~ T, SYTE—IT A7 UG- F =7 F g7 2

(4) FATT Ty e, ST g AATT @7 AT aesT aa Aoy s qriRa ey a5l
St T #HT F of- FAZerrt 1 et Iuray-li £ areoft & v arefra § 4 7 2

(5) e figat F g-FAder=t ¥ avg wyRafadr @5t st & st arg == arai 7 = quEe-Ilv F
= H {1 2

2. iRt @adt s ¥ o s=fe sgrsm- (1) @9 mereer aver, oifvfatadr a5 d S F
sArsrt % foro wrorr # ww wfieEar ¥ wwaw £ arfia 3 2 ad f el ¥ fiae, el sl ¥
wrrael @ T wfeegEar # Ru ru aqddt &1 area #29 gu di=teE wgrsar e #0f d@ 35 @y
T ¥ quy wigEwrd gy Aftae samfEa B smom

(2) @ T qeATT T midfEatadt @34 st F oo arste wprise s A5, st e sfiEer
¥ fafatde 4 72 8, F aqanw a9 qEaa #7407 6@ o9 Tered @t F g €@ = e aeEe g
sTd ArtfAgat, af2 g 21, g e gnft

(3) srafers wgraTsAT, 39 FreaT ® arirfRafadr sy aataofir amat 1 a5 F B g9 e
&=y T & st Franrt ¥ oot 7 dore 2nfr-

(i)  TErE

(i) A,

(iii)y ~ Ffw;

(iv)  7rere,

(v)  agfifasm,
(vi) i,

(vii)  wrretor BT

(viii) =T =i gz A=,

(ix) T fr=r 9re;

(x) e,

(xi) T T s

(xii) = fErwior fErmn
(4) Fr=TorF AZTATSAT AGAITRT EA2MTE 9-3940, AE7=41 A7 =t 97 12 fAdga afaafra
A2t w0l 5a a% & =9 afd=ar @ =0 9w @FREe 1 20 6 g gergsmT adt sadaear @
FEATReTdT, o1 arfersh qerar e ariefeafas siqde g, &1 dad+ 000 )
(5) wr=terF WETATHAT § FAT=aed a7t & Song, [HEeE 99 FEET & 9vaw, ararg |9 F g99,
AT F TAUA, qAA A § TAgd, AT AT AT AU, AT AHETAT FT ArGeaFward a9qm
arfafRafaeft ofv watawor & @4fia o8 gw vaesi, o9 07 s 34 sraeaa 2, F o sud 2
(6) wi=fers Herasar Aemm @i gearfEad 9y Iuanr Faudarat =0 & aqaatda gt & a9
S TR AT IHT THT F T, TATT F &=, FeATIA, HAT AT AT T HAFAT FT AT F0
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[T 1—a72 3(ii)] qTTA FT ITAYA . AATATLOT 5
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE

NOTIFICATION
New Delhi, the 25th March, 2022

5.0. 1330(E).—WHEREAS, a draft notification was published in the Gazette of India, Extraordinary, vide
notification of the Government of India in the Ministry of Environment, Forest and Climate Change number S.0.
2180 (E), dated the 7" June, 2021, inviting objections and suggestions from all persons likely to be affected thereby
within the period of sixty days from the date on which copies of the Gazette containing the said notification were
made available to the public:

~ WHEREAS, copies of the Gazette containing the said draft notification were made available to the public on
the 8" June, 2021;

AND WHEREAS, objections and suggestions were received from persons and stakeholders in response to
the aforesaid draft notification were duly considered in the Ministry;

AND WHEREAS, the Kazinag National Park, Limber Wildlife Sanctuary and Lachipora Wildlife Sanctuary
are spread over an area of 128.77 square kilometers is located, in Kashmir province, Jammu and Kashmir;

AND WHEREAS, the Kazinag National Park comprising an area of 89.00 square kilometres has been
notified as National Park vide notification number S.R.0:425 dated 18" December. 2007. Limber Wildlife Sanctuary
comprising an area of 12 square kilometres has been notified as Wildlife Sanctuary vide S.R.0 No: 157 dated 10"
March 1987 and Lachipora Wildlife Sanctuary comprising an area of 80.00 square kilometres as notified but 27.77
square Kilometres area carved out after inclusion of 52.23 Sq. Km area for declaring Kazinag National Park has been
notified as Wildlife Sanctuary notified vide S.R.O No: 150 dated 19" March1987;

AND WHEREAS, the Kazinag National Park, Limber Wildlife Sanctuary. and Lachipora Wildlife
Sanctuary form the most important natural heritage representing a great biodiversity of flora and fauna and the area is
known to harbour the last viable population of Pir Panjal Markhor (Capra falconeri) and endemic Kashmir musk deer
(Moschus cupreus). The area provides pristine locations for nature lovers. bird watchers, mountaineers, ecologists,
researchers and tourists:

AND WHEREAS, the physiographical and topographical terrain of the area supports a mesophytic
vegetation of temperate conifers arranged in an altitudinal sequence and a variety of forest types, lush green meadows
of alpine habitats makes it more unique for such a biological and ecological heritage and therefore, calls upon its
effective conservation, preservation and better propagation of wildlife species in order to protect it for future
generations;

AND WHEREAS, the Kazinag National Park, Limber Wildlife Sanctuary and Lachipora Wildlife Sanctuary
consists of coniferous forests with deodar wood cover, blue pine forests, silver fir canopy. broad-leaved woodland,
birch forest, isoden scrub, savana scrub and alpine pastures. The area also has a diversity of floral species such as
Deodar (Cedrus deodara), Parrotia (Parrotiopsis jacquemontiana), Kail (Pinus walllichina), fir (Abies Pindrow).
spruce (Picea smithiana), horse chestnut (Aesculus indica), walnut (Juglans regia), Acer cappadocicum, Betula utilis,
Indigofera heterantha, Viburnum grandiflorum,Rosa webbiana, Lonicera quinguelocularis, chinar (Platanus
orientalis), Juniperus recurva, Rhododendron anthopogon, Isodon rugosus, Pinus griffithii etc:

AND WHEREAS, the Kazinag National Park, Limber Wildlife Sanctuary, Lachipora Wildlife Sanctuary
and Naganari Conservation Reserve fall in the North-West Himalayan province of Himalayan zone as per the bio-
geographic demarcation of Jammu and Kashmir State by Rodgers and Pawar (1988). The faunal life is distinguished
by the presence of many species of Indo-Chinese forms. The faunal elements show affinitics with Northern Paleartic
fauna as well as Eastern and Oriental fauna, forming a unique assemblage of great conservation value:
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AND WHEREAS, the area has a wide variety of rare, threatened and endangered faunal species such as
Asiatic black bear (Ursus thibetanus), Himalayan brown bear ({rsus arctos). common leopard (Panthera pardus),
leopard cat (Prionailurus bengalensis), Jungle cat (Felis chaus), red fox (Vulpes vulpes), jackal (Canis aureus),
yellow-throated marten (Martes MNavigula), mountain weasel (Mustela altaica), Tndian porcupine (Hysirix indica),
Himalayan grey langur (Semnopithecus ajax), Rhesus macaque (Macaca mulatta), Himalayan grey goral
(Nemorhaedus bedfordi), Himalayan palm civet (Paguma larvata), Indian wild pig (Sus scorfa). Royle’s pika
(Ochotona roylei), house shrew (Suncus murinus), Kashmir flying squirrel ( Eoglaucomys fimbriatus)etc;

AND WHEREAS, the Kazinag National Park, Limber Wildlife Sanctuary, Lachipora Wildlife Sanctuary are
home to 120 species of birds representing about 36 families. Some of the birds species present in the area are
Himalayan griffon  (Gypsy himalavensis), bearded vulture (Gypaetus barbatus), western tragopan (1ragopan
melanocephalus), cheer pheasant (Catreus wallichii), Himalayan monal (Lophophorus impejanus), koklass pheasant
(Pucrasia macrolopha), large-spotted nutcracker (Nucifraga multipunciata), red-billed chough (Pyrrhocorax
pyrrhocorax), grey-headed canary flycatcher (€ ulicicapa ceylonensis), Kashmir nuthatch (Sitta cashmirensis). rock
bunting (Emberiza cia) etc:

AND WHEREAS, it is necessary to conserve and protect the area. the extent and boundaries of Kazinag
National Park, Limber Wildlife Sanctuary and Lachipora Wildlife Sanctuary which are specified in paragraph | as
Eco-Sensitive Zone from ecological, environmental and biodiversity point of view and to prohibit industries or class
of industries and their operations and processes in the said Eco-Sensitive Zone:

NOW, THEREFORE, in exercise of the powers conferred by sub-section (1) and clauses (v) and (xiv) of
sub-section (2) and sub-section (3) of section 3 of the Environment (Protection) Act, 1986 (29 of 1986) (hereafier in
this notification referred to as the Environment Act). read with sub-rule (3) of rule 5 of the Environment (Protection)
Rules, 1986, the Central Government hereby notifies an area to an extent varying from 0 (zero) to Skilometers around
the boundary of Kazinag National Park, Limber Wildlife Sanctuary and Lachipora Wildlife Sanctuary. in the Union
territory of Jammu and Kashmir as Kazinag National Park, Limber Wildlife Sanctuary and Lachipora Wildlife
Sanctuary Eco-sensitive Zone (hereafter in this notification referred to as the Eco-sensitive Zone) details of which are
as under, namely:

I. Extent and boundaries of Eco-Sensitive Zone. — (1) The Eco-Sensitive Zone shall be of 69.97 square
kilometers with an extent 0 (zero) to 5 kilometers around the boundary of Kazinag National Park. Limber
Wildlife Sanctuary and Lachipora Wildlife Sanctuary. The zero extent of the Eco-sensitive zone towards West
and North-West direction is due to presence of actual Line of Control and also due to human settlements. Extent
of Eco-sensitive zone in different directions (kilometers) as given below:-

Direction Extent (kilometres)
North 1.5
North-East 1.5
Fast 0,05
South-East 5.0
South 0.05
South-West 0.05
West 0.00
North-west 0.00

(2) The boundary description of Kazinag National Park, Limber Wildlife Sanctuary and Lachipora Wildlife
Sanctuary and its Eco-sensitive Zone is appended as Annexure-I.

(3) The maps of the Kazinag National Park, Limber Wildlife Sanctuary and Lachipora Wildlife Sanctuary
demarcating Eco-sensitive Zone along with boundary details and latitudes and longitudes are appended as
Annexure-11A, Annexure-11B, Annexure-11C, Annexure-11D and Annexure-11E.

(4) The lists of geo co-ordinates of the boundary of Kazinag National Park. Limber Wildlife Sanctuary and
Lachipora Wildlife Sanctuary and Eco-Sensitive Zone are given in Table A and Table B of Annexure-I11.

(5) The list of villages falling in the Eco-sensitive Zone along with their geo co-ordinates at prominent points is
appended as Annexure-1V,

2. Zonal Master Plan for Eco-sensitive Zone. -(1) The Union territory Government shall, for the purposes of the
Eco-sensitive Zone prepare a Zonal Master Plan within a period of two years from the date of publication of this
notification in the Official Gazette, in consultation with local people and adhering to the stipulations given in this
notification for approval of the competent authority in the Union territory,
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(2) The Zonal Master Plan for the Eco-sensitive Zone shall be prepared by the Union territory Government in
such manner as is specified in this notification and also in consonance with the relevant Central and Union

territory laws and the guidelines issued by the Central Government. if any.

(3) The Zonal Master Plan shall be prepared in consultation with the following Departments of the Union
territory Government, for integrating the ecological and environmental considerations into the said plan:-

(i) Environment;

(ii) Forests;

(iit) Agriculture;

(iv) Revenue:

(v) Urban Development;

(vi) Tourism;

(vii) Rural Development;
(viii) Irrigation and Flood Control:
(ix) Pollution Control Board:
(x) Municipal;

(xi) Panchayati Raj; and

(xi) Public Works Department.

(4) The Zonal Master Plan shall not impose any restriction on the approved existing land use, infrastructure and
activities, unless so specified in this notification and the Zonal Master Plan shall factor in improvement of all
infrastructure and activities to be more efficient and eco-friendly.

(5) The Zonal Master Plan shall provide for restoration of denuded areas, conservation of existing water bodies,
management of catchment areas, watershed management, groundwater management, soil and moisture
conservation, needs of local community and such other aspects of the ecology and environment that need
attention.

(6) The Zonal Master Plan shall demarcate all the existing waorshipping places, villages and urban settlements,
types and kinds of forests, agricultural areas. fertile lands, green area. such as. parks and like places,
horticultural areas, orchards, lakes and other water bodies with supporting maps giving details of existing and
proposed land use features.

(7) The Zonal Master Plan shall regulate development in Eco-sensitive Zone and adhere to prohibited and
regulated activities listed in the Table in paragraph 4 and also ensure and promote cco-friendly development
for security of local communities livelihood.

(8) The Zonal Master Plan shall be co-terminus with the Regional Development Plan.

(9) The Zonal Master Plan so approved shall be the reference document for the Monitoring Committee for

carrying out its functions of monitoring in accordance with the provisions of this notification.

3. Measures to be taken by the Union Territory Government. -The Union territory Government shall take the
following measures for giving effect to the provisions of this notification, namely:-

(1

Land use— (a) Forests, horticulture arcas, agricultural areas, parks and open spaces earmarked for
recreational purposes in the Eco-sensitive Zone shall not be used or converted into areas for commercial or
residential or industrial activities:

Provided that the conversion of agricultural and other lands, for the purposes other than that specified
at part (a) above, within the Eco-sensitive Zone may be permitted on the recommendation of the Monitoring
Committee, and with the prior approval of the competent authority under Regional Town Planning Act and
other rules and regulations of the Central Government or Union territory Government as applicable and vide
provisions of this notification, to meet the residential needs of the local residents and for activities such as-

(i) widening and strengthening of existing roads and construction of new roads;

(i) construction and renovation of infrastructure and civic amenities:

(iii) small scale industries not causing pollution;

(iv) cottage industries including village industries; convenience stores and local amenities supporting

eco-tourism including home stay; and

(v) promoted activities given in paragraph 4:



81

[|TT =72 3(ii)) ATTA FT ITSTT © AHTHTIO 25

2)

(3)

(C))

(6)

Provided further that no use of tribal land shall be permitted for commercial and industrial
development activities without the prior approval of the competent authority under Regional Town Planning
Act and other rules and regulations of the Union territory Government and without compliance of the
provisions of article 244 of the Constitution or the law for the time being in force, including the Scheduled
Tribes and Other Traditional Forest Dwellers (Recognition of Forest Rights) Act, 2006 (2 0f 2007):

Provided also that any error appearing in the land records within the Eco-sensitive Zone shall be
corrected by the Union territory Government, after obtaining the views of Monitoring Committee, once in
each case and the correction of said error shall be intimated to the Central Government in the Ministry of
Environment, Forest and Climate Change:

Provided also that the correction of error shall not include change of land use in any case except as
provided under this sub-paragraph.

(b) Efforts shall be made to reforest the unused or unproductive agricultural areas with afforestation and habitat
restoration activities.

Natural water bodies.-The catchment areas of all natural springs shall be identified and plans for their
conservation and rejuvenation shall be incorporated in the Zonal Master Plan and the guidelines shall be
drawn up by the Union territory Government in such a manner as to prohibit development activities at or near
these areas which are detrimental to such areas.

Tourism or eco-tourism.- (a) All new eco-tourism activities or expansion of existing tourism activities
within the Eco-sensitive Zone shall be as per the Tourism Master Plan for the Eco-sensitive Zone.

(b) The Tourism Master Plan shall be prepared by the Union tferritory Department of Tourism in
consultation with the Union territory Departments of Environment and Forests.

(¢) The Tourism Master Plan shall form a component of the Zonal Master Plan.

(d) The Tourism Master Plan shall be drawn based on the study of carrying capacity of the Eco-sensitive
Zone.

(e) The activities of eco-tourism shall be regulated as under, namely:-

(1) new construction of hotels and resorts shall not be allowed within one kilometer from the boundary
of the protected area or upto the extent of the Eco-sensitive Zone, whichever is nearer:

Provided that beyond the distance of one kilometre from the boundary of the protected area till
the extent of the Eco-sensitive Zone, the establishment of new hotels and resorts shall be allowed
only in pre-defined and designated areas for eco-tourism facilities as per Tourism Master Plan:

(ii) all new tourism activities or expansion of existing tourism activities within the Eco-sensitive Zone
shall be in accordance with the guidelines issued by the Central Government in the Ministry of
Environment, Forest and Climate Change and the eco-tourism guidelines issued by the National
Tiger Conservation Authority (as amended from time to time) with emphasis on eco-tourism. eco-
education and eco-development;

(iii) until the Zonal Master Plan is approved, development for tourism and expansion of existing tourism
activities shall be permitted by the concerned regulatory authorities based on the actual site specific
scrutiny and recommendation of the Monitoring Committee and no new hotel, resort or commercial
establishment construction shall be permitted within Eco-sensitive Zone area.

Natural heritage.- All sites of valuable natural heritage in the Eco-sensitive Zone. such as the gene pool
reserve areas, rock formations, waterfalls, springs, gorges, groves, caves, points, walks, rides. cliffs, etc. shall
be identified and a heritage conservation plan shall be drawn up for their preservation and conservation as a
part of the Zonal Master Plan.

Man-made heritage sites.- Buildings, structures, artefacts. areas and precincts of historical. architectural,
aesthetic, and cultural significance shall be identified in the Eco-sensitive Zone and heritage conservation
plan for their conservation shall be prepared as part of the Zonal Master Plan.

Noise pollution. -Prevention and control of noise pollution in the Eco-sensitive Zone shall be carried out in
accordance with the provisions of the Noise Pollution (Regulation and Control) Rules, 2000 under the
Environment Act.
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Air pollution.- Prevention and control of air pollution in the Eco-sensitive Zone shall be carried out in

accordance with the provisions of the Air (Prevention and Control of Pollution) Act, 1981 (14 of 1981) and
the rules made there under.

Discharge of effluents.- Discharge of treated effluent in Eco-sensitive Zone shall be in accordance with the
provisions of the General Standards for Discharge of Environmental Pollutants covered under the
Environment Act and the rules made there under or standards stipulated by the Union territory Government,
whichever is more stringent.

Solid wastes.- Disposal and Management of solid wastes shall be as under:-

(a) the solid waste disposal and management in the Eco-sensitive Zone shall be carried out in accordance
with the Solid Waste Management Rules, 2016, published by the Government of India in the Ministry of
Environment, Forest and Climate Change vide notification number S.0. 1357 (E), dated the 8" April,
2016; the inorganic material may be disposed in an environmental acceptable manner at site identified
outside the Eco-sensitive Zone;

(b) safe and Environmentally Sound Management of Solid wastes in conformity with the existing rules and
regulations using identified technologies may be allowed within Eco-sensitive Zone.

Bio-Medical Waste.~ Bio-Medical Waste Management shall be as under:-

(a) the Bio-Medical Waste disposal in the Eco-sensitive Zone shall be carried out in accordance with the
Bio-Medical Waste Management Rules, 2016, published by the Government of India in the Ministry of
Environment, Forest and Climate Change vide notification number G.S.R. 343 (E). dated the 28" March,
2016.

(b) safe and Environmentally Sound Management of Bio-Medical Wastes in conformity with the existing
rules and regulations using identified technologies may be allowed within the Eco-sensitive Zone.

Plastic waste management.- The plastic waste management in the Eco-sensitive Zone shall be carried out as
per the provisions of the Plastic Waste Management Rules, 2016, published by the Government of India in
the Ministry of Environment, Forest and Climate Change vide notification number G.S.R. 340(E). dated the
18" March, 2016, as amended from time to time.

Construction and demolition waste management.- The construction and demolition waste management in
the Eco-sensitive Zone shall be carried out as per the provisions of the Construction and Demolition Waste
Management Rules, 2016 published by the Government of India in the Ministry of Environment, Forest and
Climate Change vide notification number G.S.R. 317(E), dated the 29" March, 2016, as amended from time
to time.

E-waste.- The e - waste management in the Eco-sensitive Zone shall be carried out as per the provisions of
the E-Waste Management Rules, 2016, published by the Government of India in the Ministry of
Environment, Forest and Climate Change, as amended from time to time.

Vehicular traffic.— The vehicular movement of traffic shall be regulated in a habitat friendly manner and
specific provisions in this regard shall be incorporated in the Zonal Master Plan and till such time as the
Zonal Master plan is prepared and approved by the competent authority in the Union territory Government,
the Monitoring Committee shall monitor compliance of vehicular movement under the relevant Acts and the
rules and regulations made thereunder.

Vehicular pollution.- Prevention and control of vehicular pollution shall be incompliance with applicable
laws and efforts shall be made for use of cleaner fuels.

Industrial units.— (a) On or after the publication of this notification in the Official Gazette, no new polluting
industries shall be permitted to be set up within the Eco-sensitive Zone.

{b) Only non-polluting industries shall be allowed within Eco-sensitive Zone as per the classification of
Industries in the guidelines issued by the Central Pollution Control Board in February, 2016, as
amended from time to time unless so specified in this notification, and in addition, the non-polluting
cottage industries shall be promoted.

Protection of hill slopes.- The protection of hill slopes shall be as under:-
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(a) the Zonal Master Plan shall indicate areas on hill slopes where no construction shall be permitted:

(b) construction on existing steep hill slopes or slopes with a high degree of erosion shall not be permitted.

4. List of activities prohibited or to be regulated within Eco-sensitive Zone.- All activitics in the Eco-sensitive
Zone shall be governed by the provisions of the Environment Act and the rules made there under including the
Coastal Regulation Zone, 2011 and the Environmental Impact Assessment Notification, 2006 and other
applicable laws including the Forest (Conservation) Act, 1980 (69 of 1980), the Indian Forest Act, 1927 (16 of
1927), the Wildlife (Protection) Act, 1972 (53 of 1972) and amendments made thereto and be regulated in the
manner specified in the Table below, namely:-

TABLE
S. No. Activity ) Description
A. Prohibited Activities
I. | Commercial mining, stone |(a) All new and existing mining (minor and major minerals), stone
quarrying and crushing units, quarrying and crushing units shall be prohibited with immediate effect
except for meeting the domestic needs of bona fide local residents
including digging of earth for construction or repair of houses within
Eco- sensitive Zone;
(b) The mining operations shall be carried out in accordance with the order
of the Hon’ble Supreme Court dated the 4" August, 2006 in the matter
of T.N. Godavarman Thirumulpad Vs. UOI in W.P.(C) No.202 of 1995
and dated the 21 April, 2014 in the matter of Goa Foundation Vs. UOI
in W.P.(C) No.435 of 2012.
2. | Setting of industries causing | New industries and expansion of existing polluting industries in the Eco-
pollution (Water, Air, Soil. | sensitive Zone shall not be permitted:

Noise, oiz) Provided that, non-polluting industries shall be allowed within Eco-
Sensitive Zone as per classification of Industries in the guidelines issued by
the Central Pollution Control Board in February, 2016, as amended from
time to time, unless so specified in this notification and in addition, the
non-polluting cottage industries shall be promoted.

3. | Establishment  of  major | Prohibited.
hydroelectric project.

4. [ Use or production or | Prohibited.
processing of any hazardous

substance.

5. | Discharge  of  untreated | Prohibited.

effluents in natural water

bodies or land area.

6. | Setting up of new saw mills, New or expansion of existing saw mills shall not be permitted within the
Eco-sensitive Zone.

7. | Seuting up of brick kilns. Prohibited.

8. | Commercial use of firewood Prohibited,

9. | Use of polythene bags. Prohibited.

10.| Undertaking activities related | Prohibited.

to tourism like over-flying the
national park area by aircraft,
hot-air balloons.

B. Regulated Activities

Commercial establishment of
hotels and resorts.

No new commercial hotels and resorts shall be permitted within one
kilometer of the boundary of the Protected Area or upto the extent of Eco-
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sensitive zone, whichever is nearer, except for small temporary structures
for Eco-tourism activities:

Provided that, beyond one kilometer from the boundary of the protected
Area or upto the extent of Eco-sensitive Zone whichever is nearer. all new
tourist activities or expansion of existing activities shall be in conformity
with the Tourism Master Plan and guidelines as applicable.

Construction activities.

(a) New commercial construction of any kind shall not be permitted within
one kilometer from the boundary of the Protected Area or upto extent

of the Eco-sensitive Zone whichever is nearer:

Provided that, local people shall be permitted to undertake construction
in their land for their use including the activities listed in sub-
paragraph (1) of paragraph 3 as per building bye-laws to meet the
residential needs of the local residents:

Provided that the construction activity related to small scale industries
not causing pollution shall be regulated and kept at the minimum. with
the prior permission from the competent authority as per applicable
rules and regulations, if any.

(b) Beyond one kilometer it shall be regulated as per the Zonal Master
Plan.

Small scale non polluting
industries.

Non polluting industries as per classification of industries issued by the
Central Pollution Control Board in February, 2016, as amended from time
to time, and non-hazardous, small-scale and service industry, agriculture,
floriculture, horticulture or agro-based industry producing products from
indigenous materials from the Eco-sensitive Zone shall be permitted by the
competent Authority.

Felling of trees.

(a)There shall be no felling of trees in the forest or Government or revenue
or private lands without prior permission of the competent authority in the
Union territory Government.

(b)The felling of trees shall be regulated in accordance with the provisions
of the concerned Central or State Act and the rules made there under.

Collection of Forest Produce
or Non-Timber Forest
Produce.

Regulated under applicable laws.

Erection of electrical and
communication towers and
laying of cables and other
infrastructures.

Regulated under applicable laws of underground cabling may be promoted.

Infrastructure including civic
amenities.

Taking measures of mitigation, as per applicable laws, rules, regulation and
available guidelines.

Widening and strengthening
of  existing roads and
construction of new roads.

Taking measures of mitigation, as per applicable laws, rules, regulation and
available guidelines.

Protection of Hill Slopes and
river banks.

Regulated as per the applicable laws.

Movement of  vehicular

traffic at night.

Regulated for commercial purpose under applicable laws.

Ongoing  agriculture  and
horticulture  practices by
local communities along
with dairies, dairy farming,
aquaculture and fisheries.

Permitied as per the applicable laws for use of locals.

3 ]
(g

Discharge of treated waste
water/effluents  in natural

The discharge of treated waste water or effluents shall be avoided to enter
into the water bodies and efforts shall be made for recycle and reuse of
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water bodies or land area.

treated waste water. Otherwise the discharge of treated waste water/effluent
shall be regulated as per the applicable laws.

23. | Commercial extraction of | Regulated under applicable laws.
surface and ground water.

24. | Establishment of large-scale | Regulated (except as otherwise provided) as per applicable laws except for
commercial livestock and | meeting local needs.
poultry farms by firms,
corporate and companies.

25. | Open Well, Bore Well, etc. | Regulated and the activity should be strictly monitored by the appropriate
for agriculture or other | authority.
usage.

26. | Solid Waste Management. Regulated as per the applicable laws.

27. | Introduction  of  Exotic | Regulated as per the applicable laws.
species.

28. | Eco-tourism. Regulated as per the applicable laws.

29. | Commercial Sign boards and | Regulated as per the applicable laws.
hoardings.

C. Promoted Activities

30. | Rain water harvesting. Shall be actively promoted.

31. | Organic farming. Shall be actively promoted.

32. | Adoption of green Shall be actively promoted.
technology for all activities.

33, | Cottage industries including Shall be actively promoted.
village artisans, etc.

34. | Use of renewable energy and | Bio-gas, solar light etc. shall be actively promoted.
fuels.

35. | Agro-Forestry. Shall be actively promoted.

36. | Plantation of Horticulture Shall be actively promoted.
and Herbals.

37. | Use of eco-friendly Shall be actively promoted.
transport.

38. | Skill Development. Shall be actively promoted.

39. | Restoration of Degraded Shall be actively promoted.
Land/ Forests/ Habitat.

40. | Environmental Awareness. Shall be actively promoted.

5. Monitoring Committee for Monitoring the Eco-Sensitive Zone Notification. -For effective monitoring of the
provisions of this notification under sub-section (3) of section 3 of the Environment (Protection) Act, 1986, the
Central Government hereby constitutes a Monitoring Committee, comprising of the following, namely: -

S.N. Constituent of the Monitoring Committee Designation

|5 Deputy Commissioner, Baramulla Chairman;

2. An expert in the area of ecology and environment to be nominated by Member;

the Government of Jammu and Kashmir

3 One representative of a Non-Governmental Organization working in the | Member;

field of environment conservation to be nominated by the Government

of Jammu and Kashmir
4, Representative of Jammu and Kashmir Biodiversity Council Member;
s District Officer, Jammu and Kashmir State Pollution Control Board, Member;

Baramulla
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6. Divisional Forest Officer, Jhelum Valley Forest Division Member;

7. Divisional Forest Officer, Langate Forest Division Member;

8. Wildlife Warden, North Division Member Secretary,

6. Terms of reference. — (1) The Monitoring Committee shall monitor the compliance of the provisions of this
notification.

(2)

(3)

(4)

(0)

(7)

(8)

The tenure of the Monitoring committee shall be till further orders, provided that the non-official members of
the Committee shall be nominated by the Union territory Government from time to time.

The activities that are covered in the Schedule to the notification of the Government of India in the erstwhile
Ministry of Environment and Forests number S.0. 1533 (E), dated the 14™ September. 2006, and are falling in
the Eco-sensitive Zone, except for the prohibited activities as specified in the Table under paragraph 4 thereof,
shall be scrutinised by the Monitoring Committee based on the actual site-specific conditions and referred to
the Central Government in the Ministry of Environment, Forest and Climate Change for prior environmental
clearances under the provisions of the said notification.

The activities that are not covered in the Schedule to the notification of the Government of India in the
erstwhile Ministry of Environment and Forest number S.0. 1533 (E), dated the 14" September, 2006 and are
falling in the Eco-sensitive Zone, except for the prohibited activities as specified in the Table under paragraph
4 thereof, shall be scrutinised by the Monitoring Committee based on the actual site-specific conditions and
referred to the concerned regulatory authorities.

The Member-Secretary of the Monitoring Committee or the concerned Deputy Commissioner(s) shall be

competent to file complaints under section 19 of the Environment Act, against any person who contravenes the
provisions of this notification.

The Monitoring Committee may invite representatives or experts from concerned Departments, representatives

from industry associations or concerned stakeholders to assist in its deliberations depending on the

requirements on issue to issue basis.

The Monitoring Committee shall submit the annual action taken report of its activities as on the 31" March of
th

every year by the 307 June of that year to the Chief Wildlife Warden in the Union territory as per performa
appended at Annexure-V.

The Central Government in the Ministry of Environment. Forest and Climate Change may give such directions,
as it deems fit, to the Monitoring Committee for effective discharge of its functions.

7. Additional measures.-The Central Government and Union territory Government may specify additional measures.

if any,

for giving effect to provisions of this notification.

8. Supreme Court, etc. orders.- The provisions of this notification shall be subject to the orders, if any passed or o
be passed by the Hon’ble Supreme Court of India or High Court or the National Green Tribunal.

[F. No. 25/14/2020-ES8Z]
TANMAY KUMAR, Addl. Secy.

ANNEXURE- I

BOUNDARY DESCRIPTION OF KAZINAG NATIONAL PARK, LIMBER WILDLIFE SANCTUARY AND
LACHIPORA WILDLIFE SANCTUARY AND ITS ECO-SENSITIVE ZONE IN THE UNION TERRITORY

OF JAMMU AND KASHMIR

S.No. | Point Longitude Latitude Distance Remarks

12 1 74° 5'38.681" E 34° 15' 6.329" N 50 m Forest Area. Co/26 Rfd

2. 2 74°6' 13.591"E | 34°15'21.786" N | 1000 m Forest area Open scrub, Co/25rfd
3 3 74°9'41 404" E 34° 14' 33.668" N | 1000 m Forest Area, Co/ 21Rfd, open scrub
4. B 74° 11' 0.690" E 34° 14" 0.771" N 1000 m Forest Area, Co 20/Rfd

i 5 74° 14' 12.003"E | 34° 14'25.858"N | 1000 m forest area, Co 16/Rfd
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6 6 74° 14'48.264" E | 34° 13'40.732" N | 1000 m chitte batin, Forest area

7 7 74° 14'4.618"E [ 34°13'3929"N [ 50m Forest Area, kawahill

8. 8 74° 12'58.892"E | 34° 11'50.569" N | 1000 m Village Hilan

9. 9 74°12' 18.447"E | 34° 11' 13.076" N | 2000 m Forest Area, JV Divn, Katha Nar
10. 10 [ 74°11'58.364"E | 34°10'26.987" N | 1500 m Forest Area, Dindwara Village
L 11 74° 11'59.366" E | 34°9' 14.534" N S0m Pringal, Jhelum Village

12, 12 ]174°10'26.288"E | 34°8'36.733"N | 1500 m | Upalhakmarg, Forest Area
{9 13 [ 74°9'4215"E 34°9'29.800" N 1500 m Tawarian Forest Area

14, 14 74° §' 12.285" E 34°10'47.517"N | 1500 m Forest Area

15. 15 74° 7' 22.080" E 34°11'35.330" N | 5000 m Forest Area, Ishmabad Nala
6. 16 | 74°7'10.332"E | 34° 10'57.357" N | 3000 m | Bagna Nala, Forest Area
17, 17 | 74°7'30.230"E 34°10'8.319"N | 3000 m Village, Islambad, Bagna and Forest Area
18. 18 [ 74°7'39.132"E 34°9'15311"N | 500 m Bagna Nar

19. 19 | 74°6"10:275" E 34° 8'32.096"N | 50 m Forest Area

20. 20 | 74°4'58.183"E 34°9'11.289"N | S50m Forest Area

21, 74° 3'4.736" E 34°9'27.929"N | 50 m Forest Area

2% 22 | 742234129 E 34°9'43.573"N | 50m Forest Area

23, 23 | 1422V E 34° 10'5.887"N | 50m Forest Area

24, 24 | 7T4°1'11.906"E | 34°10'39.053"N | 50m Forest Area

25, 25 74°0' 16.650" E 34°11'21.498"N | S0m Forest Arca

26. 26 | 73°59'52.862"E | 34°11'38.957"N | S0m Forest Area

27. 29 74°0'9.615" E 347 13'8.461" N S50m Forest Area

28. 30 | 74°0'47.853" E 34°13'19.283" N | 50 m Forest Area

29, 33 74°1'43.414" E 34° 14 1.310"N | 50m Forest Area

30. 37 [ 74°3'42507"E [ 34°15'47.506" N | S0m Forest Area, co 31/rfd

3. 27 | 73°59'47.024"E | 34°12'35.036"N | S0m Forest Area

32. 28 | 74°0'0.110"E 34°12'54.794" N | 50 m Forest Area

33, 29 | 74°0'22943"E [ 34°13'20.318"N | 50m Forest Area

34. 2l 74° 1' 1.870" E 34°13'23.833"N | 50m Forest Area

35. 32 | 74°1'31.712"E | 34°13'45.728" N | 50m Forest Area

36. 34 | 74°1'20.600" E 34°14'21.236" N | 50 m Forest Area, sidh kanu shah
37 34 74° 1' 28.929" E 34° 14'44.601"N | S0 m Forest Area

38. 35 [74°2'19213"E | 34°15'34.140"N | 50 m Forest Area, co 31/rfd

39. 38 74° 4'3.486" E 347 15' 50.648" N Forest Area, open scrub

40, 39 74° 4' 39.748" E 34°15'19.869"N | 50 m Forest Area, co 26/rfd

41. 40 74° 5' 17.7133"E 347 15'21.806" N | 50 m Forest Area, open scrub
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ANNEXURE -11 A
LOCATION MAPS OF ECO-SENSITIVE ZONE OF KAZINAG NATIONAL PARK, LIMBER WILDLIFE
SANCTUARY AND LACHIPORA WILDLIFE SANCTUARY ALONG WITH LATITUDE AND
LONGITUDE OF PROMINENT LOCATIONS

Map of
Lachkipora Wilillife Sanctuary
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ANNEXURE -1 B

MAP SHOWING BOUNDARIES OF ECO-SENSITIVE ZONE OF KAZINAG NATIONAL PARK, LIMBER
WILDLIFE SANCTUARY AND LACHIPORA WILDLIFE SANCTUARY ALONG WITH LATITUDE AND
LONGITUDE OF PROMINENT LOCATION

Mup showing Bousdaries of
Karinag Natioasi Park, Lachipora WLS, Limber WLS N
&

Propesed Eco Seasitive Zone
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ANNEXURE -11 C

SATELLITE MAP OF ECO-SENSITIVE ZONE OF KAZINAG NATIONAL PARK, LIMBER WILDLIFE
SANCTUARY AND LACHIPORA WILDLIFE SANCTUARY ALONG WITH LATITUDE AND
LONGITUDE OF PROMINENT LOCATION
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ANNEXURE -I1 D
MAP OF ECO-SENSITIVE ZONE OF KAZINAG NATIONAL PARK, LIMBER WILDLIFE SANCTUARY
AND LACHIPORA WILDLIFE SANCTUARY ALONG WITH LATITUDE AND LONGITUDE OF
PROMINENT LOCATION
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ANNEXURE -11 E

LAND USE LAND COVER MAP OF ECO-SENSITIVE ZONE OF KAZINAG NATIONAL PARK, LIMBER
WILDLIFE SANCTUARY AND LACHIPORA WILDLIFE SANCTUARY
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ANNEXURE -111

A. TABLE SHOWING THE GEO-COORDINATE OF THE PROTECTED AREA OF KAZINAG
NATIONAL PARK, LIMBER WILDLIFE SANCTUARY AND LACHIPORA WILDLIFE SANCTUARY

Kazinag National Park

Name Direction Location Latitude Longitude
Kl North Open Scrub Nagrin Nar Top | 34" 14° 28.365" N 74° 7" 7827 E
K2 North-East Kawa hill, Gabewar 34°13° 34177’ N 74" 14 22.856” E
K3 South-East Naga Dori Redge 34°12° 16.259" N 74° 11’ 42.825" E
K4 South Dogi Paharuth 34°12° 41.058" N 74° 6" 47.468” E
K5 South-West | Baila Dori Top 34° 11" 4,041" N 74° 0 37.696" E
K6 North-West | Scrub, Kazi Nag Top 34" 14’ 14.533" N 74° 1" 18.878" E
Lachipora Wildlife Sanctuary
Name Direction Loecation Latitude Longitude
Lhl North Nalla Lachhawar 34" 12° 12548 N 74° 4 10.768” F
Lh4 South-East Bagna Nalla 34° 9°24.652"N 74° 7 153057 E
Lh2 North-East Redge | 34° 11" 45.031" N 74’6 10.188" E
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Lh5 South Redge and Nalla Rehwari 34° 8°32672°N 74" 6* 48.090” E
Lh6 South-West | Road Balistan 34" 8°36.887"N 74°5" 33.443" E
Lh7 South Road Mulinag Mari 34° 9’ 14484 N 74°3° 42,037 E
Lh8 North-West | Redge 34° 10° 40.457" N 74° 1’ 13.442°E
Lh3 North-East | Kopra Redge 34° 10" 42.003” N 74°6°8.019°E
Limber Wildlife Sanctuary
Name Direction Location Latitude Longitude
Lbl North Nall Grat Nar 347 11°35.894" N 74°9° 46.019" E
Lb2 North-East Redge Naga Dori 34’12’ 18.848" N 74" 11° 23.087” E
Lb3 South-East Dandwar Village 34" 10° 17.998" N 74° 11" 4.014” E
Lb4 South Cannal 34°9° 15.016" N 74" 11’ 56.410” E
Lb5 South-West Rege Mula Kalan 34°9° 281" N 74" 10" 38.579" E
Lb6 West Badarali Village 34° 10" 36.426" N 74°9' 8.118” E
Lb7 North-West Redge Kazinag NP 347127 23.369" N 74° 7' 43 8817 E
B. TABLE SHOWING THE GEO-COORDINATES OF THE ESZ BOUNDARIES OF KAZINAG
NATIONAL PARK, LIMBER WILDLIFE SANCTUARY AND LACHIPORA WILDLIFE
SANCTUARY
Direction Boundary Description Latitude(N) Longitude (E)
North Kudbani Forest area 347 14" 33.668™ 74° 9" 41.404"E
North-East Chitte Batin Forest area 34° 13" 40.732"N 74° 14' 48.264"E
East Gabbewar area 34°13' 13.929"N 74° 14' 4.618"E
South-East Katha Nallah area 34" 10° 26.987"°N 74" 11" 58.364E
South Thathla Mula area 34"8°36.733"°N 74" 10" 26.288"'E
South-West Loipahatka Chhamb area 34° 11" 21.498°N 74" 0" 16.650"E
West Garaja Gali area 34713 8.461°N 74°0°9.615E
North-West Kazinag area 34" 15" 34.140""'N 74° 2’ 19213 E

ANNEXURE -1V

LIST OF VILLAGE FALLING UNDER ECO-SENSITIVE ZONE OF KAZINAG NATIONAL PARK,
LIMBER WILDLIFE SANCTUARY AND LACHIPORA WILDLIFE SANCTUARY ALONG WITH GEO-
COORDINATES
The following eighteen villages / townships fall within the proposed ESZ of Kazinag National park, Limber

Wildlife Sanctuary and Lachipora Wildlife Sanctuary:

S.No. Village Tehsil District Latitude Longitude
L Bagna Boniyar Baramulla 34°1029.171"N 74° 6'43.904"E
2 Kopra Boniyar Baramulla 34°10'43.999"N 74° 6'13.486"E
3. Kath Beikh Boniyar Baramulla 34°1'15.935"N 74° 6'39.197"E
4. Naga Pathri Boniyar Baramulla 34°12' 2.669"N 74°6'30.519"E
5. Islamabad Boniyar Baramulla 34°10" 2.536"N 74°721.262"E
0. Bujanthal Boniyar Baramulla 34°9'47.050"N 74°9" 7.755"E
g4 Nalla Boniyar Baramulla 34°9'35.054"N 74° 1012.232"E
8. Upalhakimarg Boniyar Baramulla 34°8'41.100"N 74°10°39.331"E
5. Naugiran Boniyar Baramulla 34° 8' 50.221"N 74° 11' 7.345"E
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10. Dandwara Boniyar Baramulla 34°10'30.316"N 74°11' 1.O34"E
11 Piharan Boniyar Baramulla 34°9'45.737"N 74°11'57.188"E
12 Kaha Bahak Boniyar Baramulla 34°11'29.712"N 74°11'30.105"E
13. Hillan Boniyar Baramulla 34°11'58.575"N 74°12'49.433"E
2. Bugna Boniyar Baramulla 34°9'47.460"N 747 17.499"E
13. That Mulla Khan Boniyar Baramulla 34°9'5.449"N 74° 10' 9.346"E
14. Gabbewar Boniyar Baramulla 34°13'26.507"N 74°13'55.534"E
15. Chitte Batin Boniyar Baramulla 34°13"27.679"N 74°14'29.857"E
16. Tund Bahk Boniyar Baramulla 34°14'32.527"N 74°13"25312"E
17. Pahlipora Boniyar Baramulla 34°14'35.803"N 74°13'16.337"E
18. Katha Boniyar Baramulla 34°10'47.679"N 74° 12' 2.444"E

ANNEXURE -V

Performa of Action Taken Report:

1. Number and date of meetings.

9

Minutes of the meetings: (mention noteworthy points. Attach minutes of the meeting as separate Annexure).

3. Status of preparation of Zonal Master Plan including Tourism Master Plan.

4. Summary of cases dealt with rectification of error apparent on face of land record (Fco-sensitive Zone wise).
Details may be attached as Annexure.

5. Summary of cases scrutinised for activities covered under the Environment Impact Assessment Notification,
2006 (Details may be attached as separate Annexure).

6. Summary of cases scrutinised for activities not covered under the Environment Impact Assessment
Notification. 2006 (Details may be attached as separate Annexure).

7. Summary of complaints lodged under section 19 of the Environment (Protection) Act. 1986,

8 Any other matter of importance.
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OFFICE FOREST COMPFLEX SHEIKI BAGH SHINAGAR e
LAND-LINE No 01942485297 oL
Email T@gmail com -

R A

GOVERNMENT OF JAMMU & KASHMIR (U.T)
Office of the Divisional Forest Officer, Demarcation Forest Division,

Srinagar
o ki Waron .
North Division Sopore.

No: Dem/Estt/2023-24/ | 523 -39, Dated: b6 —12-2023

Subject: Hon'ble High Court Order Dated: 25-11-2022 and 09-02-2023 in WP(C) 2649/2022 titied
"Tower Chemicals and others v/s UT of J&K".
Hon'ble High Court Order Dated: 10-03-2023 WP(C) 495/2023 titied " M/S Jehlum Valley
Gypsum and others v/s UT of J&K".

Hon'ble High Court Order dated: 27-03-2023 in WP(C) 634/2023 titled “Syed Mohamad
Irshad v/s UT of J&K".
Reference: This office letter No: 1. Dem/Estt/2023-24/1141-1147, Dated: 24-08-2023
2. Dem/Estt/2023-24/1214-1217, Dated: 01-09-2023
3. Dem/Estt/2023-24/1417-1419, Dated: 25-09-2023

Sir,

In continuation to this office above mentioned references, the Range Officer, North
Demarcation Range Sgr has fumished a report along with geo-tagged joint survey report of Lachipora
Forest vide No.RO/North/2023/342,05-12-2023 revealing that the task of delineation of "Khirawal
Gudthal” Forest, "Gingal” Forest and "Lachipora "Forest forming part of Lachipora Wildlife Sanctuary
stands completed true to the records in association with designated Wildlife Staff, detailed as under:

SNo Name of Forest Achievement
( Total No of B.Ps
surveyed/delineated
01. Khairawala Gudthal 102
02. Gingal 48
03. Lachipora 80
Total 240

It is once again intimated that 18 B.Ps [ from B.P No 01 to B.P No 18] of "Khairawala
Gudthal "Forest could not be delineated for want of permission from Army authorities, which infact you
were supposed to obtain, as these points fall within the proximity of Army camp stationed there. The
copy of above cited report of Range Officer, North Demarcation Range along with the joint survey

report of "Lachipora" Forest duly attested by designated team of your deptt is enclosed for information
and further necessary action at your end, please.

Encl: 1.Copy of R.O North's Report = 02 leaves Yours faithfully,
2. Copy of Joint Inspection Report of Lachipora Forest = 03 leaves
Total = 05 leaves

3"
Divisional Forest Officer, e

Demarcation Forest Division,
Kashmir—Sn'rV
[ Page-i ] ,

Land Dispute Cases 2023-24
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1. The Pr.Chief Conservator of Forests / Chief Wildlife Warden,J&K.

2. The Chief Conservator of Forests, Settlement & Demarcation Jammu,

3. The Regional Wildlife Warden Kashmir, Srinagar.

Copy to:

4. The Law Officer O/o Principal Chief Conservator of Forests(HoFF) J&K for information &
necessary action.

5. The Private Secretary to Principal Chief Conservator of Forests(HoFF) J&K for kind information
of Pr.C.C.F(HoFF) J&K as his good self is arrayed as Respondent No 02 in the writ petition.

6. The Range Officer, North Demarcation Range Srinagar for information. This is in reference to

his report furnished vide No. RO/North/2023/342,05-12-2023.

Divisional Forest Officer,
Demarcation Forest Division,
Kashmir-Srinagar

Land Dispute Cases 2023-24
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OFFICE OF THE RANGE FOREST OFFICER, NORTH DEMARCATIONRANGE,
SRINAGAR

Divisional Forest Officer.
Demarcation Forest Division, Kmr.,
Srinagar.

Nor Ro|Noath 9033 | 242 e 05 - \R-ROI3

subject: Hon’ble High Court Order Dated:25-11-2022 and 09-02-2023 in WP(C) ) No:
2649/2022 titled M/S Tower Chemicals and Ors Vs UT of J&K.

Hon’ble High Court Order Dated:10-03-2023 WP(C) 495/2023 titled “M/S Jehlum
Valley Gypsum and others V/s UT of J&K”

Hon’ble High Court Order dated:27-03-2023 in WP(C) 634/2023 titled” Syed
Mohammad Irshad V/s UT of J&K™.

Reference: 1. Your No: Dem/Estt/2023-24/1417-19 Dated: 25-08-2023
2. This Office No: RO/North/2023/233 Dated: 23-08-2023
3. This Office No: RO/North/2023/260 Dated: 14-09-2023

Sir.,

Kindly refer to above cited subject and references. In this context, it is to submit that
this office vide above reference cited at S.n02 had submitted the 1% detailed
Survey/delineation report of the forest areas of Lachipora Wildlife Sanctuary which include
the demarcated forests viz “Gingal”, “Khairawala Gudthal” and “Lachipora™ of Buniyar
Forest Range, J.V. Forest Division Baramulla, where under location of a total 158 Survey
points/ BPs was achieved on ground in light of the available demarcation records (Forest
file/map). Subsequently the survey/delineation of the pending 82 points/Bps of “Lachipora™
Forest was under taken by the demarcation team of this office and has now been completed
on spot in association with the designate team of Wildlife Protection Department. The details
of the survey/delineation exercise conducted so far in the three demarcated forests which
form part of Lachipora Wildlife Sanctuary as per Designate team of Wildlife Protection
Department is summed up as follows:

S.No ‘ Name of Forzst Total No. of Main line BPs
Surveyed/delienated
1 Khairawala Gudthal 102

2 Gingal 48
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3 Lachipora 90

Total 240

The detailed joint survey/delineation report of the “Lachipora forest™ is hereby enclosed as

Annexure-1 to this letter for favour of information and onward submission to concerned.

Thus, keeping in view the directions from the higher authorities/Honble High Court
of J&K in this instant case, the Survey/delineation of the demarcated forests shown by
wildlife field staff forming part of Lachipora Wildlife Sanctuary has been completed, except
for B.P No.1 to B.P.No 18 of “Khairawala Gudthal” forest which could not be overtaken due
to the fact that the location of these points falls near the Army Camp for which a special
permission for the field demarcation teams to conduct the field exercise is still awaited(

matter stands already conveyed vide above cited reference at S. No.3).
Hence submitted for favour of information and necessary action at your end please.

Encl: Copy of Joint survey report of Lachipora forest (03 leaves in original)

L gt Forest Officer, 05
Q“ North Demarcation Range,

. Srinagar

'

g
°‘$ G

o

9
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joint survey Report

Name of forest LACHIPORA FOREST

Forest Division:-

G Hobd yei2f
bl

My 2t

Wildiife protection North Division Sopore

= Range:- Wildlife protection Range Baramulla. Block: - Wildlife protection Block Lachipora
Compartment : 1-6 Tehsi  Boniyar Distt:-  Baramulla

Year of Renovation of Demarcation: 2023-2024 Total pages:.
SNO BP NO LATITUDE LONGITUDE

1 1 38 100 40.76” 074" 06 05.94”

2 2 34° 100 35.46” 0748 05’ 58.32”

3 3 38 100 32.95” 074 05' 53.74”

a 4 34 10 4811”7 074° 06 01.52”

;i 5 5 34 10 4873” 074 05 55.92”
5 6 34 100 5534” 074° 05’ 5800”

7 7 34 11’ 04.45" 074" 05 54.95”

8 8 s¢ M 12m” o074 05 53.29”

9 9 34 11° 1582 074" 05’ 5362”

10 10 e 1 1593 074" 05’ 45.93”

11 11 M 1 830" 074 05 41.40”

12 12 34" 11’ 19.45” 074 05’ 30.36”

13 13 348 11’ 44.69” 074 05 42.06”

14 14 34" 11 45.05” 074 05 39.53"

15 15 348 11 46.26” 074° 05 46.36”

16 16 34 (I 074" 05’ 42.95”

17 17 348 117 4804” 074 05 34.09”

18 18 38° 117 5492 078 05 24.13”

19 19 34" 11’ 5595 074° 05 23.05”

20 20 34" 11’ 57.09" 074’ 05 20.84”

21 21 38 12 01.78" 0748 05 12177

22 22 M (1’ 52.13" 074 o4 57.74”

23 23 34" 11 4808 074° 04 5352”

24 24 38 11° 47107 074" 04’ 44.37”

25 25 34" 11”7 3529” 074" 04 45.30”

26 26 34° 117 29.71” 074° 04’ 45.70”

27 27 3 |1 oo 074 05’ 12.21”

28 28 3¢ 11 26.78” 074° 04’ 46.13”

29 29 3¢" 11 23.94” 074" 04’ 41.99”

30 30 3¢ 11’ 21.98" 074 04’ 40.32”

31 31 3 | 13° 20287 074" 04 32.30”

32 32 34° 11’ 22.90” 074° 04’ 35.38”

33 33 34 |11 313" 074° 04" 37.21"

34 34 34° 11" 4021”7 074" 04 36.60”

35 35 3¢ 11’ 48.14” 074° 04 30.00”

36 36 3 | 11 5487" 074 o4 17.99”

37 37 34" 11' 5087 074" 04’ 11.80"

38 38 34" 11’ 53.00” 074" 04’ 9.66

39 39 34 11 52.78" 074" 04’ 5.21”

40 40 34 11’ 49.94” 074° 03 58.24”

2 ) b
§ 4*.# w \0 ¢ 6
V-

(%q,ldﬂd 7

g,olﬂlfv‘! /;/W
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1

PAGE 2
SNO BP NO LATITUDE LONGITUDE
41 41 34" 11 46.89” 074’ 03 5817
42 42 34 117 44607 074° o4’ 01.01”
43 43 34 11" 4341” 074" 04 3.39”
44 44 34 11’ 43.98” 074° 04" 4.88”
45 45 3¢ 11 43.77" 074" 04’ 809"
46 46 34 11’ 42207 074" 04’ 887"
47 47 34 11 41.45” 074 04’ 9.817
48 47/1 34" 11 4069 074° 04’ 10.45”
49 47/2 34 11" 4015 074° 04 10.48"
50 47/3 34" 11° 4049 074 04 10.20"
51 47/4 3¢ 11’ 4053” 074 04’ 10.28"
52 47/5 3¢ 11 3948 074" 04’ 10.19”
53 47/6 34 11’ 3895” 074 04’ 09.89”
54 47/7 34" 11° 3865” 074" 04’ 10.08”
55 47/8 34 11 382¢° 074° 04’ 10.79”
56 47/9 34 11" 3742" 074" 04" 10.92”
57 47/10 4 11" 37.13" 074° 04’ 11.25"
58 47/11 3 110 ne 074° 04 11.79”
59 47/12 34" 11' 37.75” 074" 04’ 12.35”
60 48 34" 117 3847”7 074" 04’ 13.34”
61 49 38" 11' 37407 0748 04’ 1435
62 50 3¢ 1’ 3871" 074 04 18.43"
63 51 34" 11’ 39.74" 074" 04 20.66"
64 52 34" 11" 39.09” 074" 04' 22.64”
65 53 34° 11’ 3288” 074’ 04’ 25.21”
66 54 34 1 3233 074° 04’ 18.45”
67 55 3¢ u 2288 074° 04’ 14.78”
68 56 3 11" 085" 074" 04’ 10.43”
69 57 38 11 1533~ 074" o4 01.34"
70 58 34 11 09517 074° 03 57.65”
71 59 34 11’ 04.35" 074 04 03.98"
72 60 34 100 59.3¢” 074° 04 15.23”
73 61 34" 100 58.78" 074" 04’ 1851”
74 62 34 100 55917 074° 04 2098~
75 63 34 100 5024”7 074° 04’ 43.31"
76 64 34 10 44.40” 074" 04" 42.16”
77 65 34" 10 3967 074’ 04 42.14”
78 66 34 100 36.36” 074 04 41.49"
79 67 34° 100 34.43” 074" 04' 4042”
80 68 34 10 3621”7 074° 04 2872

‘ il S L,sﬁ"“"w";‘m “LeeS
Redd

-
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PAGE 3

SNO BP NO LATITUDE LONGITUDE

81 69 34 100 35.93” 074" 04’ 20.52”

82 70 34 10 36417 074 04 1853”

; 83 71 3¢ 10 40.14” 074 04’ 13.35"
3 84 72 34 100 4093” 074’ 04 07.11”
85 73 34 100 41.90” 074° 04 04.62”

86 74 4 10 42.13" 074" 04 02.70”

87 75 34" 10 46.94” 074 03 58.43”

88 76 3¢° 100 51.367 074" 03" 57.22”

89 77 34" 100 55.30” 074" 03’ 53.46”

90 78 34" 100 5933 074° 03 50.14”

WJ/M"‘;%?"‘A % N
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L A &L
GOVERNMENT OF JAMMU & KASHMIR (U.T) )/
Office of the Divisional Forest Officer, Demarcation Forest Division, oa 'l
Srinagar
The Wildlife Warden ,
North Division Sopore.
No: Dem/Estt/2023-24/ }) A1~1147. Dated: 2-<1x08-2023

Subject: Hon'ble High Court Order Dated: 25-11-2022 and 09-02-2023 in WP(C) 2649/2022
titled "Tower Chemicals and others v/s UT of J&K".
Hon'ble High Court Order Dated: 10-03-2023 WP(C) 495/2023 titled * M/S Jehlum
Valley Gypsum and others v/s UT of J&K".

Hon'ble High Court Order dated: 27-03-2023 in WP(C) 634/2023 titled * Syed
Mohamad Irshad v/s UT of J&K".

Reference: Regional Wildlife Warden, Kashmir's letter No. RWLW/K/Legal/2022-23/144-46,
Dated: 17-08-2023

OO

Sir,

In compliance to the Hon'ble High Court Orders in the instant case please
refer this office communication vide No.Dem/Estt/2023-24/127-131,Dated: 26-04-2023
addressed to Range Officer, North Demarcation Range copy of the same to your office and
Regional Wildlife Warden Kashmir as well. In this reference the Range Officer, North
Demarcation Range was directed to continue with the delineation of Demarcated Forest areas
being part of Lachipora Wildlife Sanctuary in association with the team designated by you for
the purpose. This infact was directed by Regional Wildlife Warden Kashmir in pursuance to the
deliberations held during the meeting convened by him on 15-04-2023 attended by
respondents/representatives of the respondents of the case. During the meeting Regional
Wildlife Warden Kashmir was informed that Demarcation Division can delineate and identify the
boundaries of demarcated forests only forming part of any protected area as it possesses the
records of only demarcated forests as mentioned in Form-|.

The Range Officer, North Demarcation Range now has submitted joint
survey/delineation report vide his No.RO/North/2023/233, Dated: 23-08-2023 carried jointly by
Demarcation team and designated team of your Department of the Demarcated Forests

forming part of Lachipora Sanctuary true to the records which is enclosed herewith for @]

/ % g/ Land Dispute Cases 2023-24
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your perusal and further necessary action. The geo-location of the survey points showing the
boundaries of the forests namely * Kherawala Godthal and Gingal' have been recorded with
attestation of Demarcation team and designated team of your Department and form Annexure-I
and Annexure-ll respectively of the report. However, the delineation of "Lachipora Forest" is
underway, only 08 Survey points could be delineated till date due to inclement weather and
very tough and rugged terrain of the area as reported in joint survey report.

Hence for your information and necessary action.

Encl: 1. mwﬂmofmm,MMnW(MMUaj
2. Copy of joint inspection report (01 leaf).
3. Copy of joint survey report of Kherawala Godathal Forest Area ( 03 leaves) .

4. Copy of joint survey report of Gingal Forest Area ( 02 leaves)
Yours Sincesely,
Divisional Forest Officer,

Total Enclosures = 08 leaves.
Demarcation Forest Division,

% &Mi’r?ﬂnagar

1. The Chief Conservator of Forests, Settlement & Demarcation, J&K Jammu.

2. The Regional Wildlife Warden Kashmir Srinagar. This takes reference to his letter
quoted above.

3. The Sub-Divisional Magistrate Uri.

Copy to:

4. Law Officer O/o Principal Chief Conservator of Forests (HoFF) J&K for information and
necessary action,

5. Private Secretary to Principal Chief Conservator of Forests (HoFF) J&K for kind
information of Pr.C.C.F (HoFF) J&K as his good self is arrayed as Respondent No 02 in
the writ petition.

6. The Range Officer, North Demarcation Range Srinagar. This takes reference to his
report furnished vide No RO/North/2023/233, Dated: 23-08-2023.

ubm fori ary action to:

oo

Divisional Forest Officer,
Demarcation Forest Division,

Kashmir Srinagar
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OFFICE OF THE RANGE FOREST OFFICER, NORTH DEMARCATIONRANGE,

SRINAGAR
: \Avisional Forest Officer.

Demarcation Forest Division .Kmr.,

Srinagar.

No: QD];JO-{‘H-\,/)W;} 52D Dated: 2 2 0% >

Subject: Implementation/compliance of the directions passed by the Hon’ble High Court of
J&K and Ladakh in case titled M/S Tower Chemicals and Ors Vs UT of J&K and Ors in
WP(C) No: 2649/2022 in CM No.6675/2022 and demarcation of Lachipora Wildlife

Sanctuary

Reference: 1. DFO Demarcation Forest Div. Kmr, Sgr No's: Dem/Estt/2023-24/1070 Dated:
18-08-2023; Dem/Estt/2023-24/127-131 Dated: 26-04-2023 and Dem/Estt/2023-24/97-98
Dated: 12-04-2023

Sir.

Kindly refer to above cited subject and references. In this context, it is to submit that
in view of the instructions given, the survey/delineation of three demarcated forest files
namely Khairawa-Gudthal, Gingal and Lachipora forests being part of the Lachipora Wildlife
Sanctuary as per the concerned Wildlife Protection Department field staff was immediately
taken up in association with the designated team of Wildlife Protection Department. A
considerable progress has been made till date in identification of the locations of the
boundary pillars of these forests as per the original demarcation records including Tafseel-
burjeyat and Map; the geo-coordinate readings of these locations were also recorded. The
details of the progress made so far in Khairawala-Gudthal and Gingal forests are depicted in
Annexure | and Annexure II. Pertinent to mention here that the survey/delineation work
initially got hampered due to constant inclement weather during the month of June, 2023.
However, the field exercise for survey/delineation of the remaining BPs is currently going on,
although due to high altitude and difficult terrain, the survey/delineation process will take
some more time to finish. Further, it is to report that in case of Lachipora forest, the location
of BP no.18 to onwards has been observed to fall in uncommercial forest site and their
survey/delineation may be of less importance sn m&tawt Cabe,




The physical progress achieved till date is shown below:
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' S.No | Name of Forest Target Achievment Remarks
(Total No. of ( Total no. of
Main line BPs) Points/Bps
surveyved/Delienated)
1 Khairawala Gudthal | 120 102 The location of 18 BPs has been
observed to fall in the nearby Army
Camp where the entry is restricted and
special permission is required to be
arranged by the Wildlife Dept. for the
survey/delineation within this camp
Z Gingal 48 48 Forest file completed
Lachipora 92 8 Under process
Total 260 | 158

Moreover, the current survey/delineation is being carried out true to the original
demarcation records but if at any stage the Revenue Department being one of the stake holder

of the instant case, express any reservation about the delineated points, the matter can be

sorted out by arranging a joint inspection of that particular site involving the Revenue

officials, Demarcation team and designated Wildlife Protection team.

Encl; oéleaves

oprs faithfully,

ol Rangé Forest Officer; >2R)h2
North Demarcation Range,
Srinagar
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Joint Survey/ Delineation Report

Subject: Implementation of the directions passed by the Hon’ble High Court of J&K in
WP(C) No: 2649/2022 titled M/S Tower Chemicals and Ors Vs UT of J&K and Ors-Dated
25-11-2022 read with Hon'ble Hoigh Court Order 31-01-2023 and 09-02-2023

In compliance to the directions from DFO Demarcation Forest Division Kashmir, Srinagar
No: Dem/Estt/2023-24/01-03 Dated: 01-04-2023 and Wildlife Warden North Division,
Sopore order No:37 0f 2022-23 Dated:23-02-2023 issued vide No: WLW(N)/Esstt/2022-
23/1692-96 Dated:23-02-2023, we the undersigned conducted joint survey/delineation of the
Lachipora Wildlife sanctuary located in Lachipora, Baramulla using the available
demarcation forest records including the cadastral maps and Tafseeli burjeyat. During the
course of survey /delineation, the location of BPs of three forests namely Gingal, Khairawala
Gudthal and Lachipora was surveyed and the recorded. Till date the survey/delineation has
been completed in 48 Points of Gingal forest, 102 points of Khairawal Gudthal forest and
.28.points of Lachipora forest. Since the said wildlife sanctuary is located in high altitude
arca and the terrain is tough and the weather is frequently inclement, the completion of

survey/delineation work will take some more time.

1

Demarcation teams:

Demarcation Team Div. Kmr. Demarcation team (Wildlife Dept.
@[B"—z%, Mehowmmad Wofesr). L W}?ﬁfﬁ&/%wef bo Laelfpo.
@ w& F\uW anzeer ?_-%e/z;, \4/”?&&{%?
O St e venad 3-,74’*”2’?74‘%: )
@ z ShowR&Y Mwmad ( Caath~ " %/{‘3'
Q{Q

- -t olammind B
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joint survey Report

Name of forest KHERAWALA GODATAL

"

Forest Division:- Wildlife protection North Division Sopore

Range:- Wildlife protection Range Baramulla. Block: - Wildlife protection Block Lachipora
Compartment : c/o7/8 Tehsi Boniyar Distt:-  Baramulla
Year of Renovation of Demarcation: 2023-2024
SNO BP NO LATITUDE LONGITUDE
g 1 | =3
2 2 TES
3 3 Y N
; 3 P s U %
5 5 Rl % v SS
6 6 3 i 3 \E
; S X
. 1 s
9 9 it § ~
B _1 w TR S 9§
11 11 - A i, S
12 12 s / Er —+ &l
3 12/1 } T i
14 13 ™ <6 Q
15 14 =) £ B
16 15 < J _% Q
17 16 =g S R Y
18 17 \J
19 18 %
20 19 34" 11 0213 074" 02° 20.55”
21 20 34° 100 50.85” 074" 02 26.88"
22 21 34° 100 44.42 ” 0748° 02 21.77”
23 22 34" 10° 4843”7 074" 02 31.91”
24 23 34" 100 530 ° 074° 02° 36.01”
25 24 34" 100 53.12° 074" 02° 41.54"
26 25 34" 100 4898" 074° 02" 44.67"
27 26 34" 100 3881" 074° 02’ 40.62”
28 27 34° 100 3800”7 074° 02' 42.00”
29 28 3¢° 100 3557” 074" 02’ 45.40”
30 29 34" 10' 36.00° 074" 02 49.75”
31 30 34° 100 38.00” 074" 02° 57.07"
32 31 34° 100 34.68" 074° 03’ 03.26 *
33 32 34 100 32.767 074" 03’ 02.28"
34 33 34° 10 3050" 074° 03° 03.76 ~
35 34 34’ 100 29.66” 074° 03’ 06.79”
36 35 34° 100 27.7¢” 074’ 03’ 04.38"
37 36 34° 100 28.44" 074" 03° 01.86”
38 37 34" 100 2631”7 074" 03" 01.66 "
39 38 24" 100 25.08" 074° 03’ 05.29”
40 39 24’ 100 22.07” C74° 03’ 05.64"
41 40 24" 10 19.27" 074° 03’ 04.55~

A A

Be .

WY Shfdy..

(=et) Jpupl

(255
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42 41 34 10° 15.99” 074° 03’ 10.10”
43 42 34" 10' 10.95” 074° 03’ 13.34”
44 43 3¢ 10° 02.47" 074° 03' 04.19”
45 44 34" 09 5984" 074° 03’ 06.52"
46 45 34" 0 3582" 074° 03° 11.30”
a7 46 34" 09 5024” 074" 03’ 18.02”
48 47 34" 09 5008” 074" 03’ 21.61”
49 48 34° 09 49.05" 074° 03° 27.74”
50 49 34° 09’ 5061" 074° 03’ 30.73"
51 50 34° 09’ 54.08" 074" 03’ 31.65"
52 51 34" 09 5846" 074° 03’ 35.01”
53 52 34° 100 0057" 074 03’ 42.64"
54 53 34" 09’ 59.09” 074" 03’ 42.18”
55 54 3¢° 09’ 57.55" 074° 03 44.46”
56 55 3¢° 09 5532” 074" 03" 42.02”
57 56 3¢ 09 55277 074° 0’ 40.90”
58 57 3¢° 09 53.38” 074" 03' 40.96 "
59 58 24" 09’ 51.99” 074° 03’ 52.33”
60 59 38° 09 45.29” 074° 03' 47.50"
61 60 34° 09° 40.36” 074" 04 07.74”
62 61 34" 09° 42.55” 074" 04° 17.69”
63 62 34 09 42.08” 074" 04’ 17.88”
64 63 34" 09° 49.84” 074 04° 2523"
65 64 34° 09’ 53.21” 074’ 04’ 30.76 "
66 65 34° 09° 55.31” 074° 04’ 36.03”
67 66 34° 100 01.83” 074" 04° 50.14”
68 67 34" 09' 51.68” 074° 05’ 04.86”
69 68 34 0 46.55” 074" 05° 07.14”
70 69 34° 09 41.00” 074° 04’ 5019”
71 70 34" 09’ 35.68” 074° 04’ 47.07”
72 71 34° 09 32.79” 074" 04' 47.10”
73 72 38" 09 27.78” 074° 04’ 47.44 "™
74 73 38" 09 2650” 074" 04' 46.08"
75 74 34" 09 25.05” 074" 04’ 47.46"
76 75 34° 09" 24.19" 074° 04’ 47.39"
77 76 34° 09' 24.05" 074° 04’ 46.20"
78 77 34" 09° 22.81” 074" 04' 45.56"
79 78 34° 09° 21.35” 074° 04°' 44.79“
80 79 34" 09’ 21.05" 074" 04’ 44.14"
81 80 34" 09’ 2043” 074° 04’ 43.55"
82 81 34" 09° 19.92” 074" 04’ 43.53"
83 82 34" 09’ 18.24” 074" 04° 43.45"

S A oA M

b

P70
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84 83 34" 09 17.35” 074" 04' 44.86”
85 84 34" 09’ 16.75” 074" 04’ 44.71”
86 85 34 09 16377 074° 04’ 45.24”
87 86 34 09 15.59” 074° 04’ 45.72"
88 87 34 09 14.82" 074" 04’ 47.04”
89 88 34° 09 1358 074° 04’ 50.02"
90 89 34" 09 12.90” 074° 04' 49.57"
91 90 34 0y 10.87" 074° 04’ 52.06“
92 91 34" 09 09.15” 074" 04’ 54.31”
93 92 34" 09° 08.50” 074" 04’ 5548"
94 93 34" 09 07.61” 074" 04’ 56.05"
95 94 34 09’ 06317 074" 04’ 55.98"
9 95 34° 09’ 05.96” 074" 04’ 54.72”
97 9% 34° 09° 05.98” 074° 04’ 55.44”
98 97 34" 09 0567 074" 04’ 53.11”
99 98 34° 09’ 0541” 074° 04’ 51.14”
100 99 34° 09 05.01” 074" 04’ 51.10”
101 100 34" 09 04.34” 074° 04’ 51.12°
102 101 34" 09 0507” 074 04’ 5221°
103 102 34° 09’ 05.17” 074° 04’ 52.88
104 103 34" 09 03.73" 074° 04’ 51.48"
105 104 34° 09° 03.43" 074° 04’ 48257
106 105 3¢’ 09 02717 074" 04’ 47.83"
107 106 34" 09 03.01” 074" 04’ 46.05"
108 107 34° 09 0151”7 074" 04’ 45.07°
109 108 34" 09 01.63” 074" 04’ 44.53”
110 109 34° 09 01.44" 074° 04’ 42.70”
111 110 34 09 01.56”" 074" 04' 41.81”
112 111 34" 09 0055” 074° 04" 38.92"
113 112 34 09 00.17” 074° 04’ 39.29"
114 113 34° 09° 02.95” 074" 04’ 26.36”
115 114 34° 08 57.46” 074° 04’ 17.84”
116 115 34" 08 54.16” 074" 04° 14.13°
117 116 34" 08 58.13” 074° 04° 08.66 "~
118 117 34° 08 59.60" 074° 04’ 01.29"
119 118 34’ 09 28.03” 074" 03° 04.07“
120 119 34° 09 31.01” 074" 02’ 54.05”
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Name of forest GINGAL FOREST

joi1t1u1vey Report

Forest Division:- Wildlife protection North Division Sopore

Range:- Wildlife protection Range Baramulla. Block: - wildlife protection Block Lachipora

Compartment : 9 Tehsi Boniyar Distt-  Baramulla

Year of Renovation of Demarcation: 2023-2024
SNO BP NO LATITUDE LONGITUDE
1 1 34 08 34.64” 074° 06’ 35.53"
2 2 34" 08 33.50” 074° 06’ 36.09”
3 3 34° 08 32.97” 074 06’ 36.02”
a 4 34 08 31.46” 074° 06 36.71”
5 5 34 08 3057” 074° 06’ 36.77”
6 6 34° 08 29.77” 074° 06’ 38.03”
7 7 3¢ 08 2639” 074" 06 36.33"
8 8 34 08 2200 074° 06 37.74”
9 9 34 08 21.26” 074° 06’ 35.88”
10 10 34" 08" 2240” 074° 06° 35.08”
11 11 34" 08" 23.38" 074" 06" 33.29”
12 12 34’ 08 2541” 074 06" 30.99”
13 13 24 08 27.07" 074° 06° 2838”
14 14 34’ o8 2817” 074 06 25.38”
15 15 34" 08 29.86” 074° 06’ 20.53”
16 16 34 08 3061”7 074° 06 16.95”
17 17 3¢ 08 32.54” 074° 06’ 09.89”
18 18 34° 08 33.05” 074° o06° 01.31"
1 19 34 08 3064” 074 05’ 54.43”
20 20 38 08 2955” 074° 05’ 4851”
21 21 34 08 2823 074" 05’ 37.38”
22 22 34 08 2877 074" 05" 34.67”
23 23 34° 08 29.64” 074" 05 32.14”
24 24 3¢ 08 3000” 074° 05’ 31.58”
25 25 34 08 30.07" 674 05 30.97”
26 26 34° 08 29.94” 074° 05° 30.28”
27 27 34 08 30.09” 074° 05 29.91”
28 28 347 08 31.22” 078° 05" 29.67”
29 29 38 08 32.16” 074° 05’ 29.34”
30 30 348 08 33.26” 074° 05 29.45”
31 31 34° 08 33.87” 074° 05’ 29.63”
32 32 34" 08 34.20” 074" 05 28.41”
33 33 348 08 3893” 074° 05’ 31.19”
34 34 38 08 40.30” 074" 05 30.40”
35 35 34" 08 4533” 074" 05 30.32”
36 36 34 08 4532” 074° 05 31.49”
37 37 348 08 44.45” 074" 05 31.30”
g 38 348 08 43.00” 074° 05’ 31.75"
39 39 34" 08’ 43.50” 074" 05’ 32.58”
40 08’ 44.90” 33.67”
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41 41 34 08 45.92” 074° 05' 32.82”
42 42 34 o8 47.20” 074" 05’ 33.75”
43 43 38" 08 46.00” 074° 05’ 51.05”
44 44 34° 08 4858” 074° 06’ 08.02”
45 45 38 08 44.85” 074° 06’ 18.97”
46 46 34 08 4807 074 06 27.11”
47 47 34" 08 39.41” 074" 06' 31.45”
48 48 34 08 36.08” 074" 06" 34.48"
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- UT OF JAMMU & KASHMIR
id‘ "'lqh' Department of Wildiife Protection J & K Government
:\Rgl)t OFFICE OF THE WILDLIFE WARDEN
%-q, e NORTH DIVISION SOPORE

Fax: 01984221682 Emml. wlanorth786 @ gmail com
The Deputy Commissioner
Baramulla,

No: - WLW (N)/Esst1/2023-24/2110-11Dated: - 22 -01-2024

Subject:- Carrying out of Mining activities falling within prohibited zone/l1 Km

from Lachipora WLS.
Reference: Your office letter No:DCE/B/SQ/6649-57,Dated:-19.01.2024

Sir,

Regarding the subject, the Hon’ble High Court of Jammuand Kashmir &
Ladakh in the matter Tower Chemicals WP(C) No.2649,CM No.6675/2022 order
dated 09.02.2023 has directed that demarcation of Lachipora be conducted.n
compliance the process of demarcation of Lachipora Wildlife Sanctuary has been
completed jointly by the Forest Demarcation Division, Wildlife Division North and
Revenue authorities. May kindly find enclosed copy of the demarcation as Annexure-
I & II. Besides concerned revenue authoritics have also submitted the report
pertaining to revenue land which is also enclosed as Annexure-111.The demarcation
data so generated hasd been processed digitally and accordingly maps generated the
same are enclosed as Annexure-IV.

Now. therefore, in view of the above exercise the status of each of the mining unit
operating near the Lachipora Wildlife Sanctuary has been ascertained with respect to
the distance from the boundaries of Lachipora WLS and is summarized as below

_ﬂ-\f\ﬂe\oof'— "_-i

S. | Name of the | Geo- Geo- Distance Distance Remarks
No | Mining Unit Coordinates of | Coordinates of | from the | from Eco-
Protected Area | Mining Unit Protected sensitive
Areas Zone
boundary
| Raz Chemicals 34°9'30.25" N | 34°9'30.95"N | 96 Meters | 0 KM Within
74° 06'14.13"E | 74" 6'10.66"E KM
2 Snow White | 34" 9'39,59" N | 34°9'38.47"N | 130 Meters | 0 KM Within
Gypsum 74° 06'06.66"E | 74" 6'1.75"E KM
3 Pir Panjal | 34° 9'27.06" N | 34" 9'25.61" N | 0 Meters 0 KM Within
Industries 74" 06'12,82"E | 74°6'23.92"E KM
4 Khyber Industries | 34°9'18.53" N | 34°9'14.61" N | 0 Meters 0 KM Within
74" 05'35,63"E | 74'5'33.62"E KM
5 Noor Mohammad | 34° 9'37,65" N | 34" 9'20.17" N | 519 Meters 0KM Within
Trumboo 74" 02'38.77"E | 74°2'34.60"E KM
6 |GEE  EMM |34'9'31.13"N |34°9'31.43"N | 0 Meters 0 KM Within
Industries 74° 07'07.25"€ | 74" 7'7.18"E ' KM
7 | New d Sigma | 34°9'34.70" N | 34°9'35.13" N | 0 Meters 0 KM Within
Industries 74° 07'04.33"E | 74" 7'1.43"E KM
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Tower Chemicals | 34'9'38.14" N | 34°9'38.31" N [ 12 Meters | 0 KM Within
70°06'59.64"C | 74°6'59.89"¢ | | KM
Kohinoor 31°9'42.94" N | 34°9'46.45" N | 130 Meters | 0K Within
Gypsum 74°06'52,96"¢ |74%6'55.25" [ 0 | |KM
Iaba Chemicals | 34°9'18.92° N | 34° 9'31,09" N | 756 Meters | 0 KM Within
74°07'21.77°F [ 74'T4569°€ | KM
Syed Mohammad | 34°9'12.99" N | 34°9'2.76" N | 366 Meters | 0 KM Within
T ahir 74° 04'49.77°E | 74°'59,95" Sl WEClR . et
Syed Mohammad | 34° 9'10.85" N | 34°9'5,81" N | 170 Meters | 0 KM Within
Irshad 74°0444.94°¢ | 74'Ma736% | | KM
JIMELUM 34°0'13.02°N | 34°9'2.76" N | 327 Meters | 0 KM Within
| VALLEY 74° 04'58,15"E | 74'4'59.95" | St
Kashmir Mineral | 34°9'03,72" N | 34°8'50.11" N | 302 Meters | 0 KM Within
Mill |7 o200 | 700521307 -

The status clearly shows that all the nbove 14 mines are falling ‘wilhin pnzhihited
zonei.e 1 Km of Lachipora Wildlife Sanctuary set by the Hon'ble Supreme Court of

India.

Now in compliance to the Hon'ble High Court Orders dated: (?9-02-2023
i."Para:10 “It is made clear that in case after said demarcalion the mines of the
petitioners are found fo be situated within the prohibited zona!_s._tha m;pqnt:fsnfs
shall forthwith stop the petitioners from carrying out the said mining activities” It is
requested that kindly take necessary action in the matter please.

Yours faithfully

e

1. The PCCF(Wildlife)/Chiel Wildlife Warden,J & K Government Jammu
2. The Regional Wildlife Warden Kashmir Region Srinagar

Idlm en

Kashmir Division
Sopore

Copy submitted for information to:




116

ANNEXURE-E

A nnervrfe — &
———

—

Status of Each Mining Unit with respect to the Prohibited zone of 1
Km from Boundary of Lachipora WLS:

S. |Name of the Geo- Geo- Distance Distance Remarks
N Mining Unit Coordinates of |Coordinates of |from the from Eco-
i Protected Area [Mining Unit Protected [sensitive
Areas Zone
boundary
1 |Raz Chemicals [34° 9'30.25" N |34 9'30.95" N |96 Meters |0 KM Within 1
74° 06'14.13"E |74° 6'10.66"E o

. Snow White 34 9'39.59" N [34°9'38.47" N |130 Meters |0 KM Within 1
Qypsum 74’ 06'06.66"E | 74" 6'1.75"E A

3 |Pir Panjal 34°'9'27.06" N [34°9'2561" N |0 Meters |0 KM Within 1
e 74° 06'12.82"E |74°6'23.92"E B

4 |Khyber 34' 9'18.53" N |34° 9'14.61" N |0 Meters |0 KM Within 1
Industries 74° 05'35.63"E |74'5'33.62" E M

5 |Noor 34°9'37.65" N [34° 9'20.17" N |519 Meters |0 KM Within 1
Mohammad | /. 138 77°E |74'234.60" E e
Trumboo

6 |GEE EMM 34°9'31.13"N [34°9'31.43"N |0 Meters |0 KM Within 1
Industries 74° 07'07.25"E |74° 7'7.18"E K

7 New Sigma 34°9'34.70" N [34°9'35.13" N |0 Meters 0 KM Within 1
Industries | 1 07'04.33"E |74° 71.43" E T




117

S. Name of the |Geo- Geo- Distance |Distance Remarks
No Mining Unit [Coordinates of C(I)o-rdinates of |from the |from Eco-
Protected Area|Mining Unit Protected|sensitive
Areas Zone
boundary
1 |Raz 34°9'30.25" N |34’ 9'30.95" N |96 0 KM Within 1
Chemicals |, - 06114.13°E |74 610,667 | Meters i
2 [Snow White |34° 939.59" N |34 938.47" N |130 0 KM Within 1
GYPSUM | 1 06'06.66"E | 74° 611,750 |Meters i
3 |PirPanjal  [34'9'27.06"N [34°9'2561"N |0 Meters |0 KM Within 1
Industries |2, 0612.82° |74'6'23.92"E a
4 |Khyber 34°9'18.53" N [34°9'14.61"N |0 Meters |0 KM Within 1
Industries |4 05'35.63"E |74'5'33.62" E i
5 |Noor 34°9'37.65" N |34 92017° N |519 0 KM Within 1
ﬂ‘fm’;’:ad 74° 0238.77"E [74°2'34.60"E | VCterS s
6 |GEEEMM [34' 931.13" N |34 931.43"N |0 Meters |0 KM Within 1
ndustries 74- 0707.25°€ |74° 77.18"E e
7 |NewSigma [34'9'34.70"N [34°9'3513"N |0 Meters |0 KM Within 1
Industries |4 07'04.33"E |74' 71.43" E K
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Government of Jammu & Kashmir -
OFFICE OF THE DIST T MAGISTRATE B ¥

Subject: Immediate Closure of Mining Operations in Prohibited Zone near Lachipora Wildlife

Sanctuary.
ORDER

Whereas, Hon’ble Supreme Court Order Dated: 03/06/2022 passed in IA No, 1900 th: %:‘!1.3
& allied IAs in WP(C) 202 of 1995 titled T.N. Godavarman Thirumulpad VIS Union of India

and Others directed,

“Each protected forest, that is national park or wildlife sanctuary must have an ESZ of
minimum one Kilometer measured from the demarcated boundary of such protected
forest inwhich the activities proscribed and prescribed in the Guidelines of 9th February 2011

shall be strictly adhered to.”
Whereas, the Hon’ble Supreme Court of India, vide order dated 26/04/2023, m the mattt::r
of Writ Petition (C) No 202 of 1995 titled T.N. Godavarman Thirumulpad V/s Union of India

and Others, directed that “mining within the National and Wildlife Sanctuary and within an area of one
kilometer from the boundary of such National Park and Wildlife Sanctuary shall not be permissible.”

Whereas, the Ministry of Environment, Forest & Climate Change, Government of India
has notified the Eco- Sensitive Zone around the Lachipora Wildlife ¢ Sanctuary Vide S.0. 1330

(E) dated: 25" March 2022.
Whereas, the Hon’ble High Court, in Writ Petition (C) No: 2649/2022 titled M/S Tower

Chemicals and Ors v/s UT of JK and Ors, vide order dated 09/02/2023 directed,

“in order to maintain the scales of balance evenly the respondents are directed 1o permit
activities till such time the demgrcation of the area is

the petitioners to carry out mining
undertaken and concluded by them on ground :
It is made clear that in case after said demarcation, the mines of the petitioners are found to be
situated within the prohibited zone/s, the respondents shall Jorthwith stop the petitioners from
carrying out the said mining activities. "

Wikereas, the Wildlife Waiden North Division Sopore, vide WLW/AINYVES(/I093.34/71 10
ll.daged 22/01/2024, has communicated that the 14 mF;njnZ; units olg)t::!a(tti;ﬂ%l!:ih{ifjﬁw 3l 10-
Wildlife Sanctuary are falling within the prohitited zone, te., 1 km fg Lachi ; aCk}lpqra

Sanctuary, as set by the Hon’ble Supreme Court of India, e of Lachipora Wildlife

Whereas, Member Secret J ;
2958365 15 crary Jammu and Kashmir Po]lution Contr i '
1 getthe i 202 55164 00 01/02/2024 directed the Pep . ©OPUMittee vide orders

ining activity closed immediately, °Puty Commissioner Baramulla



Now, therefore, Consequent upon the above, it is hereby ordered that the mining activity el
~ inall the following 15 mining units operating in Sub Division Uri around the Lachipora Wildlife
Sanctuary, as outlined in the demarcation report of wildlife Warden North, and for which the
directions issued by the J&K Pollution Control Committee, is Stopped forthwith.

S. | Name of the Mining Unit
No.
1. | Raz Chemicals
2. | Snow White Gypsum
3. | Pir Panjal Industries é
4. | Khyber Industries
5. | Noor Mohammad Trumboo
6. | GEE EMM Industries
7. | New Sigma Industries
8. | Tower Chemicals i
9. | Kohinoor Gypsum —
10. | Baba Chemicals -
11. | Syed Mohammad Tahir
Y Tpp12 | Syed Mohammad Irshad
A L 13. | Jhelum Valley
14. | Kashmir Mineral Mills
15 | M/s Neelum Valley Salamabad Dachna

No: DCB/SQ/Mining/ 7064 - 70
Dated: /0/02/2024

Copy to the: :
1. Sr. Superintendent of Police Baramulla for info & to provide assistance and ensure the
immediate closure of mining activity.
2. Regional Wildlife Warden, Kashmir region for Information
3. Sub-Divisional Magistrate Uri is hereby informed and directed to implement the order
diligently, ensuring the immediate closure of the mining activity,
4. District Mineral Officer Baramulla for info & necessary action.

5. Tehsildar Uri/ Boniyar for Information & v/a.
6. Office Record.



